
309   Calling Attention  to [15 MAR.   1993] Bomb. Explotion at   310 
Bombay  on 12th  March  1993 

have been named.    Today     when    1 went 
through    a paper; I found that there was an 
argument in an article, that it should  be  the  
work of some Muslim      country.      The      
argument was   that   the   bomb     explosions  
had occurred  only  on  Friday.     The  new-
York   explosion      had      occurred   on 
Friday. Bomb    explosion    in    Egypt arranged 
from Iran had  also  occurred  on  Friday.     The  
Bombay  explosions   had   also   occurred   on   
Friday. All   the     explosions  at     these  three 
places  and  one    more     at    another place—I 
don't remember   that place— occurred    on    
Friday.     On all these Iran  is  suspected.     The     
conclusion that  they     arrived as   is that     
Iran or a Muslim  country  should  be  suspected  
for   the   bomb   explosions.      I do not  want  
to  arrive  at   such  conclusions   today,     
because  we  do  not have  any concrete     basis     
for  that. Suppose  somebody   asks   what  is   
the evidence on  which   I  am  accusing a 
particular  country,     we  don't     have any  
evidence.   Perhaps  other  friends there may 
have.   I do  not  feel  that we   have     sufficient     
evidence     for that.    That is why I personally 
feel that  it  is     advisable.... (Time  bell) 
Madam,  I  hope   you   will     allow  me after 
lunch. 

THE DEPUTY CHAIRMAN: Yes. You 
can continue after lunch. The House is 
adjouned for lunch till 2.30 P.M.: 

The House then adjorned for lunch at 
thirty three minutes past one of the clock. 

The House reassembled after lunch at 
thirty three minutes pasi two of the clock. 
The Vice-Chair. man  (Shri MD. Salim)  in 
the Chair. 

CALLING      ATTENTION   TO  A   MA 

TER   OF  URGENT PUBLIC 

IMPORTANCE 

Bomb  explosions in  Bombay on  the 12  
March, 1993—conid 

..THE VICE-CHAIRMAN (SHRI M:D: 
SALIM): Shri G. Swamina-than  to   
continue. 

SHRI   G.   SWAMINATHAN:      Sir, the next 
point I would like to cover is  (hat  there    has  
been    violence  in Kombay   during  
December,   1992  and January.  1993. There 
were     a lot of lerrorist  activities   and   then      
there were  bomb  blasts.  In     spite  of  that, 
my personal feeling is that adequate precutions   
have   not   been   taken   by the   concerned     
authorities  and  also by  the Government.     I  
am also distressed.  As   has     been pointed     
out by   some   Members   the   Government 
should have been    more careful    in these   
matters   and   when   such   kind of bomb  
blasts take place  the intelligence   information     
either  did  not reach the Government or even if    
it reached   the   Government,   they  have not 
taken adequate     precautions    to see   that     
such    bomb    blasts    were averted.   This  
only     indicates      that the  Government has 
not been alert. Sir,   there    should    not be any 
complacency. As it has  been stressed by the   
other      speakers,   now      it   has been  
Bombay,   tomorrow  it  may   be other big 
cities    like Delhi and Mad-rsa.  One  of the     
terrorist    organisations elsewhere  has  also 
sworn  that the retribution will be not only    at 
the  level of the    places    but it will, also be at  
the level of persons.     We have read a message 
and also  a report in the press that the LTTE 
supremo   had  said  that   the  retribution will   
take place  at  a  very  big level in India. So, I 
would lke to caution the   Government   that      
they   should take     precautionary     measures     
not only regarding the big cities and other 
important  places  in     India but also about our    
VVIPs    because I personally  fear   that some  
kind  of retributive  measures may be   taken     
by the LTTE.    It also indicates that the plastic  
bambs  planted   there   cannot be easily deteced 
by dogs    and even by    specialists.      This is    
the    same thing  which was  also  used  in      
the assassination of Rajiv Gandhi.    I am 
informed  that    Libya has     supplied this kind 
of material, to other countries,     to     terrorist     
organisations. From      press   report   I    
understand that   is  sufficient  for   150  years  
for any   terrorist   organisation  anywhere 



 

in  the world.     So I caution the Go. vernment   
regarding   mis  point   also. 

Coming to the next point, a friend of mine 
asked me, "You are absolving other countries. 
We can-not point a finger at Iran. You say that 
we cannot say that Pakistan is involved. You 
also say that the LTTE cannot be accused. Do 
you mean to say that no country is involved? 
My personal feeling is that some other country 
is definitely involved. The hon. Prime Minister 
himself has stated thai the brain is elsewhere 
and the hands only have operated here. I am 
seriously feeling that it is not some terrorist 
organisation within the country which has 
done it. But, as has been elaborated upon by 
other Members, the money that has been spent, 
the brains that have been used, the number of 
people that have assembled, the planning that 
has been made, all indicate that definitely 
some countries which are mimical to us have 
been involved in these things- I will not 
compleiely absolve Pakistan. The other day 
when I went to Kashmir, 1 could see a number 
of weapons which had come from the border 
to Kashmir. Not only from Kashmir. They 
have come from Afghanistan and other 
countries. So, Pakistn may be one of the 
countries involved. The only point I want to 
make in this connection is that we cannot say 
deti-nitely that it is Pakistan. We can suspect 
Pakistan; we can suspect the LTTE; we can 
suspect some other country. But we cannot 
pointedly say that it is the only country. I am 
not absolving any country  out.  of   the  
proposition. 

There is one more thing which has been 
mentioned casually by a friend but which I 
want to stress here. That is, our police and 
army personnel are not trained even after so 
many years, to meet such emergencies, 
terrorist violence, in our country. The police is 
only for the ,law and order purpose. The army 
is only for fighting our enemies from outside. 
Even    our BSF    forces 

have not been adequately trained. The training 
has only started. I recently read a book by 
Peter Dru-cker who is a famous person for 
management, affairs. He has stated that 
hereafter, every country, either India or other 
Asian countries, even bigger countries like 
America, has to be very cautious. Seven to ten 
years back he wrote that. He has said in that 
book that previously there were warfares bet-
ween one country and another where the 
armies could fight each other. But now, it. 
would be easier for a country to smuggle 
small bombs into another. He even said that 
atomic bombs of the size of an orange could 
be smuggled into a country and terrorism 
could happen within the country. So any 
country has to be very cautious with this kind 
of terrorism. It is highly neces sary that we 
train our army personnel and the police to see 
that they are able to have anti-terrorist mea-
sures to tackle this problem. personally feel 
that it is not a localised problem of Bombay. It 
is' not even a problem of just India. It is a 
world problem. In 1978, I was sent, as a 
delegate of the Government of India to a 
Commonwealth Conference in Jamaica. In. 
the Conference, I first heard about terrorism 
and how to counter terrorism' was one of the 
subjects talked about in that particular 
Conference in 1973. Now. after fourteen 
years, we are realising what terrorism in the 
world is and how many countries °f the world 
have  been  affected by it. 

In the end. I would only wish that the 
Government should take the leaders of the 
Opposition and other Members into 
confidence. 1 would like them to present a 
paper on our National Policy and how they 
are thinking about containing terrorism in our 
country. No White Paper has so far been 
given by this Government on this- I want it 
very much because we are all very much 
concerned as to what is the appropriate action 
that the Government is going to take as   a 
means of anti- 
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terrorist activity to contain that thing and then 
what they are think ing about it. All the 
Members of Parliament and especially wo, 
leaders of the Opposition, are very much 
interested to know it and I would request the 
Government to place a paper on the national 
policy to contain terrorism in this country. 

Thank  you,   Mr.   Vice-Chairman. SHRI   
MURLIDHAR      CHANDRA. KANT  
BHANDARE   (Maharashtra): Sir    before     I    
start    making     my speech, I want to make it 
clear that though   we   have   chosen   the   
eonve. nient  device  of a  Calling  Attention, 
this  morning,     the     hon     Chairman said   
that   there   would   be  a  discus sion? There is 
"some    kind of a    misconception  that  in  
Calling Attention only the first speaker gets the 
maximum  time  and     those     who follow 
him don't. All get    equal time.    The only   
thing is     because  his  name   is given first,  
he gets an     opportunity to speak first as if the 
name which should  corns first is drawn by    
lo(5. Therefore,    I don't    want my    time to 
be  curtailed.     If    any    ruling is quoted,  
then    I would say  that their reliance on  that     
ruling    is     totally misplaced. 

SHRI G. SWAMINATHAN; Sir, I I would  
like  in know whether Mr. Bhan-dnvB  wants 
to speak   for  50 minutes. 

SHRI MURLIDHAR CHANDRA-KANT  
BHANDARE:   Certainly. 

THE VICE CHAIRMAN (SHRI MD. 
SALlM): You speak for the average time. 

SHRI MURLIDHAR CHANDRA -KANT 
BHANDARE: Because this is a discussion, 
there is no average time. This is a discussion. 
What happens is this. All of them have said 
one thing or the other against my 
Government, our. Government. J want to have 
my say  in reply. Therefore, it is a discussion. 
If you don't want it to be a discussion— 
Calling Attention, questions, all these thing - 
that is a different matter,but the Chairman has 
already given his rolling, that this is going o 
be a discussion, and I will be brief... (In-
terruptions) ... 

THE VICE-CHAIRMAN (SHRI M.D. 
SALIM): This is the time you should speak 
on the subject, instead 
of speaking  to us. 

SHRI MURLIDHAR CHANDRA-KANT 
BHANDARE: I always rely on brevity, but I 
don't want to compromise at the cost of losing 
the substance of the matter. 

Mr.   Vice-Chairman,   I     rise   with great 
anguish for the simple   reason that I am not 
only a citizen of Bombay but I am an 
aboriginal of Bom. bay.    My son is the 
eleventh-geoera-tion-foorn in   that  great city 
and I think we all have contributed a great deal 
to make that city what it is, by our     spirit  of    
adventure,    by    our great    interest in    
culture,    by our great interest in sports and 
all,other walks  of  life   which  make  Bombay 
not only a vibrant city but a throbbing city 
also. I don't find that throbbing in any city of 
the    West, including Paris.    One has to walk  
on the streets of Bombay at 3    o'clock in  the 
morning and    just feel    the sense  of 
happiness     which you   see in   the  
pedestrians  even in that unearthly hour.  Even    
the ladies    can walk safely.    And, therefore. I 
have not  yet come to    terms    with what has 
happened there since the 6th of December and  
repeated  in January, a  month later, and now 
repeated on the   12th  of    March,     two    
months later.  I  think  this great city Somehow 
or  the other stands cursed.     1 will go into    
all the   points    which have been raised.     
Therefore, when I rise here I rise as a 
Bombayite, I rise  as  a citizen of  this geat 
coun-trv and I expect    that    a debate on this 
issue which is a matter of concern  for  
everybody   in   our  country outside should  
cut  across the party lines. I am really sorry    
that    very very petty     arguments have     
been made   Now. undoubtedly' this   is a 
terrorist job.    Things    don't    go off like    
that at    more    than    a dozen places.  killing  
more  than     200 peo-. ple  and injuring over 
1,500 people. It just  doesn't happen unless  
there is a great planning    and a sinister 
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design,      carried       out      in   atmost 
secitety.   My     friend,   hon,   Pramod 
Mahajan     for     whom     1 have     the 
highest   regard   and   affection,      said 
that the intention is  to    disrunt  the 
unity   and  integrity   of   the   country. 
That     is    there  in    every    terrorist 
attepmt.    Whether it is in Kashmir, 
whether it is in Punjab;    whether it 
is  in   Bombay,   make     'no     mistake 
about it.  the first  thing is what  the 
general     fallout    of it is.     I    will 
come      to      it      later.       All       that 
they     try     to       achieve,       I     will 
come      to      it      a      little        latter. 
Plase don't  make a mistake and    in 
Bombay we don't make a mistake and 
that  is      where   I     compliment     my 
friends  in Bombay,  my brothers and 
sister in Bombay that they have res 
ponded by saying that the unity and 
integrity of this country will not    be 
disturbed  despite     any     provocation 
from  any terrorist  quarter.  My ano 
ther     esteemed     and     equally  dear 
friend, Mr.  Gurudas Das Gupta, said 
that this was a cause for panic    and 
terror.   The   word   'terrorism'     itself 
comes  from   the     expresion     'terror' 
and in any terrorist activity, partitu 
larly in this type  of    unmanageable 
magnitude, there is no question about 
what    the      terrorist      has       in    his 
mind,       that      is,       causing       panic 
and      terror. There again      I 
salute my people of Bombay be 
cause they have not succumbed to 
panic and terror. All these argu 
ments are made to show as If what 
the       hon'ble Primp Minister 
had      said was      not       correct, 

they say, "How can the Prime Minister say that 
this is an assault on our econmy?" Let them not    
forget that Bombay continues  to be the      
commercial capital  of the country.   It is 
something more than that.    It is the gateway of 
India.  It is a mini India. I don't think that there 
is any other place, any other city — whether 
you take Madras, whether you take    Calcutta  
or  whether you take Delhi —- , where you find 
this beautiful cosmopolitan character     of a     
true Indian community cutting    across    all   
Jan guages,   cutting   across   all      regions, 
cutting  across   all religions,     cutting across  
all   communities.      Therefore, 

our    people have    given a     definite 
message        to the rest      of 

the   country    that    they will  not be effecetd 
by any panic.   In addtion to this,  the most      
important     message which   the  citizen of  
Bombay     have gaven  to  the rest        the  
country by their   conduct,   exemplary       
conduct, great fortitude and great  bravery is 
that  no matter what happens   the economic      
growth      of      the      country will   not     
come  to   a      halt.      That is    the message  
which the people  of Bombay have given to 
the rest of the country.   All     captains     of 
industry and  commerce have come there.     It 
is  called 'The City of Gold' and cotton  is  
called  'white  gold' and it  did prosper  with  
the   setting     up  of     a large number of 
textile mills over   a period  of a century.     
The terrorists chose   the   Stock  Exchange   
as      the primary target. It has been establsih-
ed   that   the  intensity   of  the  explosives   
used   in  the      Stock  Exchange was the 
maximum. It was more than that which was 
used for the Air India  building,  it was more  
than   that which  was  used  to  blow   the 
petrol pump  near  the  Sena  Bhavan.      Can 
any one imagine  what would happen if these   
terrorists had  succeeded    in their   attempt  
and     the  Stock     Exchange had  come   to   
a   grinding halt for the next one month? Those    
who have some elementary knowledge    of 
commerce will realise how the whole growth 
of capital would  have    been strangulated   
and a  Period   of      one month's strangulation 
like that would have      caused        untold        
economic disaster      to    the     whole    
country. It is not a matter of chance that 70 per   
cent  of  the   income-tax     comes from     
Bombay       Therefore.     please make no 
mistake about  their   choice of Bombay. They 
could have chosen any other place  and.  
aceormding    to me. the danger is very much      
there and now that similar things will occur  
anywhere  else  in     the country. As 
somebody has said, may to becur here,  in   
this Chamber,  tomorrow. It may occur in any 
part of the country and we have to be very. 
very vigilant and we have to be ready to fight 
against this.  Therefore, I think, it is in- 
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correct to   look  at     what the     hon. Prime 
Minister has said in this way.Yes, it affected 
the unity    and inte grity      of      the country.      
Yes, it   caused    panic.      Above    all this, at    
this moment, it affects  the  gro wing economy 
of this country. Let us not  get lost in the small 
niceties.Let us face it that today the need of 
the hour is rapid economic growth.   Par-
ticularly after liberalisation, after the end   of 
the  winter  of  the  cold war, things have 
changed.  India is taking its  rightful  place  
among  the comity of nations as a highly 
industrialized nation.   I know we  are   one of    
the poorest. But I also know that in matters of 
agriculture we are one of the topmost    We  
are     among    the     first three or four. I also 
know    that    in matters of chemicals and 
engineering we are ahead of China, whatever 
may be their per capita income and GDP 
and other things.  Thereore, make no mistake  
at  all  that there was  a cal culated attempt 
disrupt our      economy.   Look  a!   what     
happened  else where .   A similar thing 
happened in the World Trade Centre in New 
York. Why did they choose the World Trade 
Centre in New York? Two successive issues 
of the Time have carried articles—one dated 
8th   March contained an   article  titled  
'Search  or  the  tall bomber'   and   the   other     
dated   15th March is its continuation where 
they say about how one of them was cau 
ght   purely  toy   dumb   luck.   Through sheer 
blind luck they could   catch hold of one. In 
the same issue yt>u find it has  been stated that 
between Friday the 26th of February and 
Friday the 12th  of March  as  many as  10 
blasts had taken place  at many places     in 
the  world   like   Yugoslavia,  England, 
Georgia, again England, Peru,   Spain, Bussia. 
Egypt.    Greece  and    so     on. What I am 
saying is. let us not shut our  eyes to the fact 
that   international terrorism  has reached   the 
shores of country.   We     have  to be     
vigilant about  it.  We   have   to take effective 
steps  to  dealwith  it.     The     second point—
it      is      again     a    political point.—-
undoubiedly.  an  operator     of this  nature 
requires  extensive plan ning.  Fixig of bombs  
at  a     dozen 

places like this would take considerable 
amount of time means and preparation. There 
is no doubt that though outside agencies are 
involved, they could not have succeeded 
unless they had the support of some local 
elements. This is not a matter of debate at all 
on petty differences. I am inclined to believe 
that if these bombs had to be located in as 
prominent places as thee—driving into the 
drive-way of the Stock Exchange building or 
the Air India and other places — a minimum 
of 50 and even above 100 people, local 
people, must have been involved. I wish at 
leagt one of them blurted out and we had the 
luck of catching even one of them before  the  
blast. 

We did not have the luck. But it is in a way 
and I am not denying it, let me tell you that 
our intelligence agencies are not geared up for 
international terrorism.' I am making a fervent 
appeal today and I want the whole House to 
join me in that appeal, that you must 
immediately set up a special agency to meet 
this challange of international terrorism. Why 
blame India, why blame Maharashtra, when 
even New York, the most sophisticated place, 
they had no advance notice. The bomb burst, 
luckily there were only 5 deaths. But 1100 
people were injured at single place, the World 
Trade Centre. If I may just read from the first 
article, this is what was said: "When they had 
no clue what so ever, then the hard work 
began. Once they entered the damaged area. 
investigators will face the tedious process of 
finding chemical traces and fragments of the 
vehicles to help and identify the type of bomb. 
Most well-known terrorist groups have their 
own signatures, characteristic erplosive 
compounds. detonators and even divine 
designs. . ." "If the investigator find enough 
clues, the can detect who made this particular 
bomb", says Prof. Robert Philips, an expert on 
terrorism. They are able to detect even the 
individual bomb-maker,s  way  of  doing   
things, 



 

of placing wires,     of placing ridges, how they 
put the    whole     thing  together.     There  
aren't  iots  of people in the world who do this 
well.    And then, in the other    portion,    it sys; 
"the  sheer  difficulty     of     constructing    
bombs    of this     nature    almst rules out     an     
American-made     device."    And I say    the 
same    thing. My    friend,     Mr.    Mahajan    
asked, "But why     not name     the  country? 
How do you say that it is an interna-tional  
phenomenon?     Why  do     you say  that it is 
this    country or    that country" But as the hon. 
Prime Minister has    said, the     correct  thing is 
to investigate  and   not   to  speculate. But that 
is not to say that today, we cannot  come  to a 
prima facie     con elusion     that it is an     
international conspiracy   for   the     simple     
reason that the intensity of these chemicals and   
these  explosives     with  this  intensity   are   
not  obtained      in   India. They  are  not    
found     in    India.  Secondly,   they   are  not  
constructed  in India.   Thirdly   there   are   so   
many things you can look at and you will find   
that  a   thing  of  this  nature  has never   
happend   in    India     or     elsewhere.     I don't 
want to  go  into all these   things.     There   will   
be   many, many     things     which     will   be     
uncovered. One will     have  to sit  with the    
entire 1st and    very    systematically eliminate  
till  one reaches     the conclusion. And  till  that    
conclusion is  reached,     I think  those     who  
are in     power       should   be     responsible 
enough not  to    make a loose    statement.    If 
is a very,    very  long and difficult   
investigative   process.   I   am sorry,     my    
friend,     Mr.     Mahajan, has sme notion as if 
the bomb can explode    on     Friday    and you    
can arrest  the guilty on Saturday.    Even this 
article from  the Time magazine thought that  it 
"would    take months before   they    came   to  
a     clue     and when they got a    clue earlier     
and when     they     arrested     one   of      the 
Georgians for it,     the title says, the banner-line 
says.     "A case  of dumb luck,"  and  I  quote;   
"The  odds  were heavily   against   investigators      
finding anything so    decisive    so soon.'' 
Therefore,  let     us not deride     our- 

selves    that    our    poliec     failed     to notice   
before   or     that     they      have failed  to  
notice   it   soon  there after If we have to face 
this menace,    we have  to be  practical,     we  
have     to be realistic,    we have to understanc 
what problem  we  are  tackling. And therefore,   
the  first  suggestion  which I am making to my 
friend is that he should  elaborate—he  should  
ask  the Minister  to  elaborate  in his reply-in 
what way    they    are    going    to (1)   set up    
an agency;     (2)   comba international   
terrorism     which     has reached   our   
country.      There   is   on more  aspect that I 
want  to ask you Having  seen   that  we   could  
not  ge any   advance   intelligence      in   wha 
way are   they     going  to     strengthei 
advance  intelligence     in matters     o: 
international   terrorism   and  in  wha way are    
they going to    collaborats with   other   
countries,   and     particu larly     which    other    
countries?    To my  mind,     Israel   comes  on   
the   toy of the list. It is surrounded by terro 
rists on all  sides    and    it has stood its  
ground.   And,   I  am     happy  tha all   the     
agencies—the     Army,     the Research   and   
other       agencies—art cooperating     in     this     
effort.     I  can assure   all   the   Members   
that   know ing the  intellect,     knowing  the  
hard work  of  an  Indian  and  efficiency  o our    
police     this     particular    crirm will not go  
undetected. We will ge the    culprits.     But       
then    falls     ; greater     responsibility     on  
us.     M; friend,     Mr.   Subramanjan      
Swamy referred  to retaliation.    I would send 
an anneal  on     this    occasion  to all 
Whatever  may  be   the  result   of  th 
investigations,     whosoever  comes  a the  
culprit, let  not  the  people  ret.a Hate  by   
taking  law  into   their  owi hands.     They     
have  a     nation,  the; have   a  Government-   
competent   enc ugh   in    make   a     fitting    
retaliattoi on   their behalf.     I  think this   is  
th message of  the     Bombay  people am that 
message should be carried. 

My friend, Mr. Mahajan said tha this was 
the occasion for the Gove rnment to resign.    
I know    his des 
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pair.    He has    come from    Bombay. But     
they    just   cannot    understand how the people 
have stood so firmly, so  unitedly,   with   
courage  and  with equanimity,     partly  
because—and  a substantial part of it  is  
because—of the confidence that they have in the 
Maharashtra     Government     and  the Central 
Govt,   today. _ Please    make no mistake about 
it.    You will make a speech    here for the    sake 
of the record.     But go  and find  what  the 
people      feel      there      in    Bombay. But      
there      is no      doubt,      when I pay      
compliments      to  the      citizens of Bombay,    
that    they are the most      civic-minded      
citizens      and there is no   wonder    that    they 
did not      wait      for      the     police      to come      
and       do      this      and       do that,      but        
they       just       helped themselves  and    before    
the    police could  send out any message for do-
nation,   donors  were   already    there giving 
their blood in large quantities. Therefore, I have 
no doubt that there will be the detection of the 
culprits, there will be  the    apprehension    of the 
culprits.    But lit is a very difficult, thng because 
many of them may find that they have left the 
country and yet I    would    appeal:    Let    us 
leave it to the Government to retaliate and not 
allow the citizens    to take law into their own 
hands. 

Then, Sir, this statement again is quite 
disappointing. Any newspaper that you read 
in the morning contains far more details. I 
think the time has come now when we must 
ask the Government to stop coming out with 
such bureacratic and useless statements. 

SHRI P. UPENDRA (Andhra Pra-desh>:  
Very clerical! 

SHRI MURLIDHAR CHANDRA-KANT 
BHANDARE: Sir, what this statement 
suppresses is the fact that the poorest of the 
poor and the smallest of the small have died 
and they have been injured in Bombay. Take 
the easuaUtiee in the Bombay Stock 

Exchange.  Do you know    who have died 
there?    Not one member of the Stock Exchange 
has  died.    I do not want any one of them to die 
and, in fact,  everyone  of them should    live 
long.    But the point that I am making is that 
small hawkers who were selling forms,     share    
forms,    small people  who were  selling     tea,    
and equally  small people who had come to  take 
sandwich or tea, have    died and therr is no    
reference    to this aspect of  the  matter in this!    
They got injured.    You go to World-   One has 
to see to beleve what must have happened.    
The bus there had flown 150 yards with the 
driver.    One sees the seat of the driver which is 
completely crushed.    Only his shoes  tell the 
tell-tale story of the great    tragedy and, in this 
process, one young boy of  13  died who lived    
in    that jhuggi there; it went into the jhuggi'. A 
building called "Malkani Mansion" has been 
almost brought down.    All the people have 
been evacuated and they have nowhere to go! 
Therefore, the second point that I would like to 
make is this:    The    Government    is 
announcing  compensation  for  deaths of 
parsons or injuries     of    persons. But  they  are 
not  announcing    anything for damage to 
properties there I do not know whether it is there 
in tne statement; if it is so, I will stand 
corrected.     But let the Minister tell us.    What 
happens today is that in many  places people 
lose     whatever they have.     So,  Sir, please 
ask the Minister   to  make   an announcement 
today itself in his reply.    He should say as to 
how he is going to rehabilitate all those people 
who have    to leave  their houses under these    
circumstances, and what    compensation they 
are going to give them for this. Sir, the 
statement talks of those who are injured; who 
are outsides the hospital.    But  though  they are 
outside the hospital,  it  does not mean  that they 
are not injured.    Their injuries still continue.    
The hospital    charts show that.    And I would 
appeal that the Government of Maharashtra and 
the Central Government should also see that an 
infrastructure is created 



 

whereby the private practitioners also help 
them. And the cost of the private 
practitioners, if need be— I am quite sure, 
that no private practioner would charge—
should be paid by the Government. Then, 
there are other things for the future. 

I want to add on a more thing at this stage. 
We must take aggressive measures to boost 
up the economy. I went and met the 
Executive Director of the Stock Exchange. I 
had a word with the President of the Bombay 
Stock Exchange. I met the Board of Directors 
and other members of the Executive 
Committee. And I am proud to say that the 
stock exchange will start functioning, it not 
from today, definitely from tomorrow. I told 
them, "well, the Bombay Stock Exchange 
started on the footpath. Forget that your 
building is damaged." Of course, they have to 
ensure the safety of the building. But short of 
that, they have to get the telephone lines, and 
they have also to get some minimum of 
electricity supply. But that is being 
arranged.... 

SHRI S. S. AHLUWALIA: Under the 
banyan tree.. 

SHRI MURLTDHAR CHANDRA-KANT 
BHANDARE: Yes, they can start under the 
banyan tree. That Is why there is so much of 
vibrancy In Bombay life. I said that they can 
start. And they were ready. And you will see 
that the Stock Exchange, the nerve centre of 
the entire economy of the country will start 
vibrating again from tomorrow: It is not a 
small thing that on Friday the blast overtakes 
you in such a big way and by the end of the 
week, you are on your feet. The compliment, 
again, Mr. Mahajan goes to the citizens of 
Bombay. 

SHRI PRAMOD MAHAJAN: No. It goes 
to those who are not injured, the  Directors 
who you mat. 

SHRI. MURUDHAR CHANDRA-KANT 
BHANDARE: No, no. That is your concept. I 
am sure you will never accept whatever good 
is done. I am quite sure, the Maharashtra 
Government is doing everything, and despite 
what you may say, the confidence of the 
people in the Government will continue. 

And, Sir, when I rise to speak ta-day, how 
1 wish to myself that the events of 6th 
December had never happened. I do not like 
to talk poli-tftcs. But it is not given to them to 
talk of incompetence Of the Government. 
That is writ large almost to the point of 
changing the history of the country. But, this 
is a new thing which has been thrown up by 
Bombay and let us really cash In On it, that 
we will not allow anything to come in the 
way of the unity and the integrity of the 
country, that we will not panick, we will not 
be terro-rtsed, and that no matter what comes, 
the economic growth of this country will not 
stop. Therefore, I appeal to all the parties 
today that letus fulfil this basic need of the 
country, let us control the population and 
improve our work culture, improve our 
economy in which the Bombay people ae 
giving you the lead, and forget the small 
things which divide and split the societies, 
the small things which make you overturn the 
rule of law, which make you to take the law 
into your own hands and bring unhappiiMu 
and misery to the millions. Let us now look 
to an era where we bring in prosperity, 
happiness and hope to the millions of Indian 
citizens, led by Bombay, the great city In 
Maharashtra, the Maha" among our 'Rashtra'. 

SHRI        YASHWANT SINHA 
(Bihar): Mr. Vice-Chairman, 1 rise in great 
grief and greater anguish to talk about this 
particular incident and participate in this 
discussion. I on my own behalf and on behalf 
of my party extend my ..heartfelt sympathies 
to the people of Bombay, 
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specially to those who have been affected by 
this dastardly act, and condolences to those 
families who have lost their near and dear 
ones. I must also congratulate, like my friend 
Mr. Murli Bhandare, the people of Bombay 
for haying risen to the occasion both in the 
sense that they were able to rush to the help of 
the needy and also because they did not allow 
this incident to disturb the peace of Bombay. 

Mr. Vice-Chairman, this is not the time for 
a political debate. This is not the time to 
score political points and I have no wish to do 
that. I will not even refer to the inadequacies 
of the statement. I only say that if the 
Government statement had included the 
sensitivity, had had given expression to the 
feeling as all of us have for the people of 
Bombay, and had given expression to the 
sympathy that we have for them, I would 
have found the statement more complete. I 
am sorry this aspect is completely missing 
from this statement. 

Mr. Vice-Chairman, while we on this side 
say that this is not a political issue, that we 
do not want to take any political advantage of 
it, it is equally incumbent—and I like to 
remind the Treasury Benches— that they 
approach the issue in the same spirit. 

Mr Bhandare has made his speech and has 
gone away. He is a very dear friend of mine I 
wish he hd not joined issues; he had not taken 
Mr. Pramod Mahajan to task for making 
certain points that he had made. I have no 
intention to speak on his behalf; I really don't 
mean to defend him; he is a very articulate 
Member himself- Bur this is not the occasion 
where we have to join issues with each other. 
This is a moment, Mr. Vice-Chairman, of a 
national crisis. A. national crisis has 
overtaken our country. Therefore, it is in that 
apirit that all the Members of this Hose 
belonging   to ©various political 

parties having our own profession, 
our own ideologies, must approach 
this task because if we fail to do so 
in this House, in this Parlia 
ment; then we shall not only 
be failing ourselves, we shall be fail 
ing the nation. That is why, we have 
to rise above all these petty consi 
derations   

Mr. Vice-Chairman, if we want to tackle the 
problem which has arisen, then our diagnosis 
has to be correct. Thta is the first requirement. 
If we make a wrong diagnosis, if we locate 
the wrong reasons, then quite clearly we will 
not be able to tackle those causes which may 
be behind these incidents. And this is what we 
were be behind these incidents. And this is 
waht we were referring to. This is what the 
various Members who have spoken so far, 
meant when they said that an over-emphasis 
on only the economic issues, an over-
emphasis on the economic programme, would 
be misplaced. This is our genuine concern: If 
we were to only gay that because India is 
suddenly a tiger uncaged- that our roar is 
being heard all over the world, that we are the 
strong economic power in the world and the 
world is shaking and trembling of fear for our 
great might.... I think we will be fooliing 
ourselves. Therefore, this emphasis on only 
the economic aspect of our national life is 
misplaced. That is what my friends were 
mentioning. That is what I would like to 
mention. That is where I have afear that the 
diagnosis this Government is making might 
go wrong and, therefore, they might end up 
tackling wrong reasons and wrong causes We 
have to clearly realtoe, Mr: Vice Chairman, 
that this is an assault on the Indian State. It is 
an assault, it is an attack on the Indian people, 
we have to realise that Terrorism has various 
facets. It might be limited to one territory. It 
might be limited to one community. It might 
be limited in various ways. But this doe* not  
have those limitations.   It     has 



 

eome sinister implications. Therefore, to look 
at it partially, to look at it inadequately, will be 
a grave mistake, to my mind.   Certainly, the 
economy will suffer.  In any such law and or-
der situation, the economy becomes a victim.   
Transport   does     not  move. Things do not 
happen. Economic activity  does  not  take  
place.   So,     the economy  is  affected. There 
is no denying that point.   But this is not just 
economic strangulation.  It is, as I said, an 
assault on the nation and on the people, which 
is a matter of deepest concern and we have to 
realise that. 

Now, it is up to the    Government whether they 
appear before the people, in Parliament, in sack 
cloth and ashes or not. It is up to  them.    But 
there are two things, Mr. Vice-Chair-: man, on 
which  the whole existence,  the raison d'etre, of 
this Government is going to be judged.  What 
happened has happened. I   am not referring •   to 
what happened on the 6th of Dece-ber. I   am not 
referring to the holocaust, the  communal     
holocaust, the follwed the 6th of    December. I 
am not referring    to the   second    round of 
rioting that took place in Bombay. I am not even 
referring to what hap-. pened in Bombay on 
Friday.  But  if  Usch  a thing were to happen  
again anywhere in the country, there is no way 
this   Government     can   absolve itself  of 
further  responsiblity. There is no way they can 
continue occupying the seats which they are 
occupying.  Let me be very clear about it. Let me 
be very clear about it. 

If this kind of incident takes place anywehere 
in the  country,  you cannot  absolve  yourself  
of  further responsibility. In fact, you have just 
escaped by the skin of your teeth as it were Let 
me tell you.  If that bomb on the scooter had 
not been located by the people of    Bombay, 
by that particular  doctor   who   did  see  that; 
scooter standing.there    would    have been  a 
repetition of what had  hap pened on Friday. 
So, for God's sake, you have to become alert.  
You have to gear    yourself up    in oder to en-
sure that nothing of this kind really 

happens anywhere in the counutr The 
citizens of this country have right 'to feel 
secure. It is your di to protect their life and 
propert Live up to their expectations. Do 
forsake it. 

The  second  acid test for the Goerinment, 
Mr.   Vice-Chairman, is tl they have to 
book the culprits. Bri the   guilty  to   book.   
Mr.     Bhandi was saying just now that it is 
a d: cult task and that it will take a le time. 
I am not interested in this to of  argument.   
I  am  saying  that Government  will   have   
to  bring guilty to book immediately. Do wl 
ever you want. You have all the wers  of  
the  State  at   your  dispos Get in touch 
with whow soever want  to,   anywhere  
you want.     ] please come and tell 
Parliament the people who the guilty 
People I  am not  trying  to point   my fir at 
anybody on the basis of suspic It will be 
irresponsible on my pa It will be 
irresponsible on the par the Government. It 
will be irres sible   on   any  other   person's  
part point his finger either at a neighr. or at 
an organisation and say    1 this person is    
guilty. I would like to say that.  It is your 
respe bilily as a Government to get at 
bottom of the whole thing and © back to 
Parliament, come back to people and tell 
them who the gu people are and take the 
severest tion against those guilty people. 

Mr. Vice-Chairman, I feel these the 
two things on which this Gov ment's 
credibility, its entire exist is going to be 
judged by the pe of this country—
whether you are to protect the people's 
lives and perty in future and whether 
you able to bring the guilty to bool the 
Bombay bombing. These the  two 
things. 

Now, Mr. Vice-Chairman, wh it that 
has happened? There : saying that if 
you sow the wind; shall reap the 
whirlwind. We has this country  sown  
the wind an 
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are reaping the    whirlwind.    I hope this  is 
the last instalment of it and not the first, but we 
are living througn difficult times.    We are 
going to have problems.   This is something    
which you knew. As a Government    it was 
your duty to know that things will not be 
normal. Therefore, I am surprised when I see a 
certain sense of complacency on the- part of 
the Government when they talk in terms of 
changing  the  agenda,  bringing  back to   
economic  issues,   as   if  what  had happend 
on the 6th of December   is something which is 
erased from the peoples mmory  by gjiae magic 
wand. Things do not happen    that way in 
reality.   In the world in which we live things   
tend   to  persist.     Today  you are talking of 
globalisation on an economic plane.    Let me 
tell you, Sir, that there is far greater 
globalisation, there is far greater global 
integration as far as terrorism and all that goes 
with it  is  concerned.   Whether     we like it or 
not,    national    boundaries have ceased to 
exist as far as these groups, these marauders, 
these attackers are concerned. Therefore,   
what happens in this country is not merely the 
concern of the people of this country, it 
becomes a concern of other interested    people    
immediately    else where also  in the world.  
Therefore, your task has become more 
difficult. 

Without  going     into      any    great 
length, I would like to say, Mr. Vice-
Chairman, that representatives of the 
Government  need  not  rush  to     the press  
with     half-cooked  statements. Please be 
very, very careful in making your statements.    
We have   had statements from the Chief 
Minister of Maharashtra, we have had 
statements from    the Home    Minister and    
we have had statements from the Prime 
Minister himself.  In  all  these states ments  
there  are  contradictions. 

SHRI SHANKAR DAYAL SINGH 
(Bihar): And the State Home Minister's 
statement now. 

SHRI YASHWANT SINHA: The 
statement of the Minister of State for  Home   
is  also  there. 

I would suggest that the Government 
should first get at the bottom of the whole 
thing before you make a statement. And when 
you make a statement, the statement must be 
based on facts, the statement must be based 
on definite information and the statement then 
must become the char, ter of action. You 
cannot say that such and such organisation is 
involved and such and such country is in-
volved and get away with it without doing 
anything. If a neighbour of ours has done such 
a beastly act, then there is enough reason for 
this country to go to war with that neighbour. 
I am not mincing my words. But first we have 
to be sure. We cannot just make a statement in 
a light spirit and get away with it. 

So I will gain say, without referring to the 
failures of the Government, that we need to 
strengthen our intelligence machinery. How 
are you going to do it? Where the inadequa-
cies were, where the weaknesses are, this is 
something which you must investigate . You 
must find out and take corrective steps in 
order to strengthen our intelligence 
machinery, our intelligence organisations so 
that such incidents are not repeated without 
our knowledge any more. 

The second suggestion     which    I would 
like to make is, there is a word in  Urdu, calld 
iqbal. Government is run in  iqbla. Will, not 
force, is the basis of Government;     this is    
how famous political scientists have put it. A 
Government runs on iqbal which is today     
under a serious    question mark.   Re-
establish   that     iqbal.  Let the world know 
that there is a Government in this country 
which    intends to govern, which has the will 
to govern.   This is the message which must 
go, this is a signal which   you 
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must send    in the national interest. Therefore, 
re-establish the iqbal    of Goverment. 

Mr. Vice-Chairman, Sir, Mr. Bhandare was 
talking of retaliation. I don't think it is 
anybody's case here in the House that we 
should •tart retaliating against each other, that 
sections of population should retaliate aginst 
each other. That is not the intention. I think he 
has misunderstood the point. But certainly it 
is the duty of the Government—it is the 
sacred, bounden, duty of the Government— to 
retaliate, if the Government finds that there 
are forces which are out to disrupt and destroy 
our nation. Then if you don't retaliate and if 
you sit wearing bangles around your arms, 
then you are not performing the duty of the 
Government. Therefore, if you have to 
retaliate, I am tellng you on behalf of my 
party— and I am sure, many of us here share 
that feeling—retaliate with all your might, 
retaliate against anyone, and you will find the 
whole Parliament of India standing solidly 
behind this Government if you take these 
bold, courageous, steps- So, don't hesitate. If 
you find that these is a foreign hand, break 
that hand, break it for ever to that tnat impure 
hand will never rise in the direction of our 
country again, so that those fingers will never 
try to take us in their grip. Therefore, that has 
to be done. 

Most importantly, Mr. Vice-Chairman, the 
point I would like to make is, while we are 
not making it a matter of politics, while we 
don't want political interests to be served in a 
moment of national crisis, my humble advice 
to the Members of the ruling party would be 
not only not to make it political but also not 
to make it intra-politicai. There is a danger, 
there is a certain hint that I find, which is very 
unfortunate. If you try to look at it from the 
point of view of your     own     internal     
differences, 

please don't do it. Take my ativic 
There will be enough time left  
all of us to fight, Eve, surviv 
But, first of all the nation mu 
.live. And the nation can only liv 
live  Sir; If the Government shov 
that it has the will to govern, tt 
Government shows that it is aliv 
to its responsibhties, the Govgr: 
ment shows that it is alert abot 
the future, the Government shov 
that it is equipped to deal wit 
such situations. And if there 
failure, then it will not be tl 
failure of the Government alw 
but it will be our collective faihu 
because sitting in this House her 
we would have all failed in defe 
ding the future of this country, i 
detfiending the security and int 
grity of this country. , 

Thank you. Sit, 

SHRI INDER KUMAR GUJRA (Bihar); 
Thank y6u, Sir for askir me to get up and 
raise my voice, < compassion, if I may say 
so. I read to statement of the Government 
one I did it twice, I did it thrice. The only 
thing missing, which I foun was 
compassion. 

My friend, the Minister of Stat is new to 
his job—and I hiave a grea deal of 
sympathy for him. Th statement has not 
been drafted him. But those who have 
drafted should have seen to this. Since Pal 
liament was discussing this for tl first time 
pfter the tragedy, I w hoping that the 
Government would ask all of us to stand up 
and ser our word of sympathy to those wh 
have been bereaved. The statemet doesn't 
talk of that; the statement does not talk of 
the families wg have suffered. They deserve 
syn pathy from this House. It mere talks In 
terms of the money that going to be given to 
them. Th complete lack of compassion, 
comi lete lack of concern for those wl: have 
suffered and for the innocei lives that have 
been lost, is eonv thing sad.    And even 
belatedly—b 
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cause I am rising land to speak on this—may 
I, even now, say that when the message goes 
from this House, the message must begin with 
a word of sympathy, with a word of compas-
sion for those who, for not fault of theirs, have 
suffered? I think, Sir, when you wind up this 
debate, you will ask. all of us to stand up for a 
couple of minutes in silence to pray for those 
who have lost their lives and who are still 
lying in hospital*. 

that our intelligence has failed, do we realise 
that our intelligence setup is anything out hi-
tech oriented? If the terrorist movements have 
acquire hi-tech, it is equally inmortant that 
your intelligence system should also be hi-
tech oriented. We are still laiden with old 
rifles The are still laiden with those 
intelligence people who do not know where 
the trouble lies. 

 

About the statement, Sir, unfortunately, 
again, I say, I have never seen a statement like 
this in which a Government states just facts. I 
think even a cub reporter of a newspaper 
would have given a betttr statement than this. 
We have been seeing newspapers for the last 
three, four days particularly. Every newspaper 
has given more information than this paper 
has. It does not give us anything. You read 
this paper, and you do not get anywhere 
except that, in para 10, the Prime Minister of 
India goes to Bombay, he goes to the stock 
exchange, the devastated building and thinks 
that the attack is on our economy, I think, it 
could not have been a more sad statement than 
this. I was carefully hearing him on the 
television, and I was thinking about thi9. The 
leader of the nation goes to Bombay. He does 
not condole those whose dear one's have died. 
He does not go to the homes of those who 
have died. He goes to the stock exchange and 
thinks that India's economy has been attacked. 
My friend, Mr. Yashwant Sinha who is more 
experienced in this sphere than I am, has 
asked a very valid question. What is it that 
great thing that India has achieved ever since 
Dr. Manmohan Singh's economics has come 
in that the world is thinking of attacking our 
economy today? I think, this is a cynical way 
of looking at things. 

The explosions, as he has said, were 
executed with precision, and they were hi-
tech. What is our response? Is our enquiry hi-
tech? When when 

But, more than that, there is one more sad 
dimension of it. Also here I must say that this 
is because when the last riots took place in 
Bombay, which were sad, and so many people 
suffered and lost their lives, what was the 
Government occupied with? It was not 
accupied wth trying to sort out things and take 
precautions for future. You saw day after day 
an in-flght going on in the ruling party on who 
should be the Chief Minister, how the Chief 
Minister should be removed, how many 
people were with the new Chief Minister, how 
many people were opposed to him and how 
many MPs were present befor the Prime 
Minister for him and how many against him. 
The ruling party was not concerned with 
Bombay. It was concerrned with only inflghts, 
and X am cure this type of preoccupation will 
now be more visible again next week or so 
when the AICC meets. They will not talk of 
Bombay in the context of what we are talking: 
they will talk of Bombiay in he context at 
whether the Minister committed a mistake or 
not and whether he should be removed or not, 
not in national interest, but in the party's 
interest, and also about the party's factionjal 
preoccupations. 

The CM., I think, in his statements from 
Bombay has said even more than what the 
Prime Minister has said. He has given 6ome 
information, but I wish he had not because 
the information that he has given is half-
baked, full of more hazards. He had been 
Defence Minister of this country for nearly 
two yean. 



 

He must understand the delicacies of 
arpromcy. Countries like india do HOC go 
aoout mentioning names of other countries tni 
they nave come to a very firm and final 
conciusion. And here is a Chief Minister who 
has experience of running Derence of this 
nation mentions two nationas strangneway. 
Even if they are culprits, you must understand 
that you must get evidence, strong enough 
evidence, on whether that particuar gov 
ernment was oenind it or it was individual act. 
May be that that particular group which has 
done it, is also fightning its own government 
at the same time. We are seeing what is 
happening in Egypt. There'fore, I would ask 
the Government to be more cautious about 
this because it is the "way of looking at things 
which can create far more serious problems. I 
have heard my friend from the BJP with a 
great deal of attention. I think we should not 
dismiss his remarks only because it came 
'from a BJP, Member. We have differences, 
but he has come from Bombay 'fresh with 
facts. He has asked very pertinent questions. I 
hope the Minister while replying will not be 
evasive and will not try to say it only because 
a BJP Member has asked it. At the same time 
I would say with a great deal of respect for 
Shri Advani that naming a country is a very 
dangerous and delicate thing. He is a senior 
politician and a public man. I would urge him 
to use restraint at a time particularly when 
international relations are involved. It is not a 
question that we should not name nations. 
When it comes, we may have to, but not 
before that. Therefore, I think our policy 
should be very clear that till a very conclusive 
evidence is at our disposal, we should not 
mention it. 

My friend also had mentioned that some  
time ago, when there    was    a naval action 
against the LTTE, there was a warning given 
to us.      Newspapers say so. The Government 
does not come out to say whether it is a 

■tact or not. The Chief Minister has also 
reveaied that somebody has been arrested 
already, he has also reve aled has nationality. 
Ajain it was a premature tmng. Mere arrest 
does not mean anyunng till you have a 
conclusive evidence. If after the da stardly 
assassination of Rajiv Gandhi, the LITE. in, 
has resorted to this also, then the Government 
of India will have to take a very firm stand on 
this and assert itself and see to it that 
something is done. Newspapers have said that 
the Intelligence Bureau al ready had the 
information. I share with you, Sir, a very 
interesting as pect. On Friday this thing 
happened. On Saturady everybody was 
specula ting. A responsble person, whom I 
met and who is not in service any more, raised 
his finger in the direction of the LTTE. I was 
surprised my self. He said: "Yes. But you have 
not reiad what type of ultimatum the LTTE 
had given when Mr. Kittu was supposed to be 
killed, I do not know by whom." But I think 
that is something which would need clarifi 
cation : 

The post-incident actions are very 
important. As 1 said just now, do we want to 
re-equip our intelligence services with high 
technology or not? Every time we are behind 
in it. When terrorism came in Punjab, we 
found that our people were fighting with 303 
rifles, whereas the terrorists had AK-47. 
Today you find all your intelligence and 
security people search the people with a 
detector which can only detect the metallic 
bomb and not the plastic bomb and the type of 
bomb which was used for assassination of Mr. 
Rajiv Gandhi. I think that is where the 
question of high-tech does come in. One thing 
that is more important is that under no 
circumstances should a message go either 
from this House or from the nation that we are 
trying to com-munalise the issue. That is 
extremely imporant. If this type of a message 
goes, then whoever has done this crime, will 
have succeeded in his 
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effort. Ali those, who are (at this game have 
only one purpose—how to Avide this nation 
on communal lines, on linguistic lines and 
what not. Therefore, 1 think all of us, who are 
responsibie in public life should be very   
careful  with   this. 

I am sorry, that this House unfortunately, 
has not come out with strong enough message 
to the Government that we do not find it up to 
the mark. It has not discharged the expected 
responsibilities. I am saying so not because it 
is another party, 1 am saying so as an Indian. I 
have sat on the other side of the Benches as 
well. Therefore I feel concerned. I think it is a 
question on which even the ruling party 
should think. Can we not do something to see 
that these incidents do not get repeated? Can 
we not do something to see that our 
intelligence is better equipped? Can we not do 
something to see that our security forces 
understand their responsibility? Today we 
equip a person in uniform with obsolete ins-
truments without training and expect him to 
safeguard everything. He cannot do it and he 
does not do it. We see it in Delhi and 
elsewhere. Therefore, before I sit down, I 
would urge when the Minister replies he will 
at least give us some information and not 
repeat a bland statement that has been passed 
on to us in the name of a statement. 
Unfortunately the Government had 'fallen into 
the habit of making a bland statement. After 
the 6th December incident, they have issued a 
White Paper which is only a cover page and 
nothing else in it. Today you find another 
statement which is as bland as the White 
Paper. The result of it is that neither are we in 
a position to give them advice nor fare we 
able to say whether the Government is doing a 
right thing or  a wrong thing. 

1 would also urge the ruling party— I think 
in their own interest—please stop infighting. 
Now, do not fight each other, fight the 
enemies of   the 

nation at least for once, if not done earlier.     
Thank you. 

SHRI V. NARAYANASAMY : Mr. Vice-
Chirman, Sir, thank you for giving me this 
opportunity. I have heard the senior Members 
of this House and their accusations against the 
Government on various counts. The bomb 
blasts in Bombay were meticulously planned 
starting from 1.20 P.M. to 4.00 P.M. the 
entire opeariation was over by 4.00 P.M. A 
number of lives have been lost and properties 
worth of crores of rupees have been damaged. 
The entire country was shocked at the bomb 
blasts that took place in an industrial city, in a 
commercial    city, like Bombay. 

Sir, one has to see what was the roos of 
these bomb blasts and the riots tht took place 
in Bombay and other parts of the country. As 
a true citizen of this country I will be failing 
in my duty if I do not refer to it. What are the 
factors that led to these riots in Bombay, 
Ahmedabad Suirat and other parts of the 
country and bomb blasts in Bombay? It is no 
doubt that these incidents took place after the 
demolition of the Babri Masjid on the 6th 
December, 1992. After this incident two riots 
that took place in Bombay were engineered 
by the Shiv Sena and other organisations 
which were well known to everybody and 
which were focussed by various political 
parties and leaders. As a retaliation these 
bomb blasts might have taken place in 
Bombay. 

Sir we are pained to see that the riots and 
bomb blasts that took place in Bombay are 
ruining the economy of the country. As soon 
as the bomb blasts took place in Bombay  the 
hon. Prime Minister was pleased to depute 
the hon. Homt Minister of State for Home 
Affairs to that place. The hon. Prime Minister 
has also made it a point to visit Bombay and 
the affected areas to create confidence in the 
minds of the people of Bombay that his Go-
vernment is really concerned about the people 
of Bombay and other parts of the country. 



 

Sir, there was a remark made by Members 
about the hon. Prime Minister's statement 
"This may be a result of the economic reforms 
that have been brought by this Government." 

Sir,    with    due    respect,    I would like    
to    submit    that after a   long period, now we 
have brought economic  reforms  and   they  
have  started showing results.    There is no 
doubt about it. If anyone says that foreign 
investments  are   not   coming,   I   will not  
accept   it  for  the  simple  reason that the 
country's    economy    which was at the lowest 
ebb has been coming  up  because  of  the 
reforms   that have been taken up by the 
Government.    Bombay     city  is  the    nerve 
centre of the    Indian    economy.    In the  last 
riots,  more  than Rs.  20,000 crores    worth    
of    properties    have been damaged and a 
numbe of lives have been Tost.    In the bomb 
blasts, so far no one calculated the amount of 
property    that has    been damaged, about the 
loss of lives, the hon. Home Minister has     
given it in  the statement:  The hon. Home 
Minister, when we were referring to the matter 
on    Friday,    said that an    international 
conspiracy relating      to the bomb blasts was 
not ruled out.    But I find criticism from the 
other     side saying,  "Don't jump to 
conclusions. The Government is not jumping    
to any conclusion.    But if one sees the device    
that    has    been    used,    the bombs that have 
been used and the modus operandi,      one has 
to come to the    conclusion    that        interna-
tional      organisations    are    in    the field for 
the purpose of bomb blasts. He ssid "We are 
not ruling out the possibility."  He  did not say 
conclusively  that it was  the  international 
organisations  which     were     responsible for 
it.   But the other side says, "Don't jump  to 
conclusion."  Neither the Central    Government    
nor     the State Government    jumped    to con-
clusions    that  it    was the    international    
organisations    that had been involved in it.   
But we    do not rule out the    possibility.    
That was    the reply given. by the  hon. Home 
Mini- 

ster in this House.     Sir, a reference has   been   
made   to   the   Chief   Mini Ster's  version.      
The   Chief   Miniate] gave     several   
statements    and    the statements  of  the     
Home     Minister are  different  from     what   
the   Chie: Minister  said.      The   Chief  
Minister stated  that one Sri Lankan nationa 
was arrested and that the device tha had been 
used was in     the weapor system with the 
LTTE. He also said that in the assassination of 
our great Jeader Shri    Rajiv  Gandhi, such    
system wag used    by      the      I/TTI There is 
a    motive behind    it    also After   the  death  
if  the varioug per sons who had  been 
involved  in tfw assassination of    Shri Rajiv  
Gandh and  also  after  the  death  of    Kittu 
they   have   been  giving     ultimatun to the 
Government    of India sayin that  they are  
trying  to    create law and   order  problem  in   
this  countr) for  which they  are fanning out 
the militants     throughout  the       countr; The   
organisation  was  concentrating in Tamil 
Nadu earlier. Now, even is Vijayawada     
somebody     has     beer arrested.    In Delhi     
some    person who were with the conspirators 
and Sri Lankan nationals were  arrested In  
Bombay also, some militant were arrested.     
Therefore,  the LTTE's in volvement is     also 
not    ruled    out But agree  with hon. 
Members    tha the statement is not giving the 
ful fact.    That the bomb defused by the 
Bureau,  the explosives experts,    ha been    
planted in a    scooter    was news items in the  
papers,     the TV and other media.     But it is 
not re ferded    to    in  the    statement.    for 
than two days,  that particular scoo ter  was    
there    in     that    prticulai place. The doctor 
concerned and th public  gave their version and 
there after,    the police arrived there.    My 
question is, what    has happened    our 
intelligence     system?     It    is pertinent    
queston which    arises in the mind of 
everybody.    Such a bi operation would not 
have been plan ned   in   one   day or two   
days.   1 might have been planned one montl 
back     minimum one    month    back It  was 
such  a  big  operation  cover ing 30 
kilometers!     The hon. Home 
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Minister  has   to  give   an  answer     to the 
House as  to    what the    clue he had.     And   
there  was     also  a  news item   that  after   
the     Ayodhya  incident,   there  were  ships   
moving  with wepons     near     Bombay.     
That   was the   information   we   got.   Were   
they intercepted?     Ships     with     sophisti-
cated  weaponry  were     moving near 
Bombay.     Did  the  Government have any  
information?      I   would   like   to know  this 
from  the    hon.     Minister in  this House. To 
my surprice,        I find that the case    has not    
been so for fully handed    over to the    CB1. 
Is it a fact?    Now, various agencies have     
been involved.     The     Intelligence   Bureau,   
the   RAW  and  other organisations, including      
the      CBI, have   been  indirectly      involved   
for the purpose of    finding out the culprits.  
According  to  our  information, the case has  
not    been handed over to the CBI. Is it a fact 
or not?   If it is fact, what are the reasons for 
noi handing    over the case to    CBI?    to is a 
very big    issue,    it is an international issue 
and a matter concerning the people    of the    
country and everyone     suspects     that there 
is a foreign hand in it.     Why     the CBI has 
not been directly involved    for finding    out    
the    culprits,    In New York for  the   bomb  
blast   that   took place in  the World     Trade     
Centre within 24 hours the clue was obtained 
by the  Government  and  some  of the culprits  
were  arrested.  But, Sir, in this case even    
after three    days the hon.  Home Minister  is  
not  in  a position to come with at least    some 
kind of information about the organisations  or   
the   individual   involved in    that to    this 
House     If    the Home Minister  think that  it  
is for security or even for the purpose    of 
getting  cogent     information   or   details, 
then it is all right.   But there is a challenge to 
our     security system     and the  police  
administration of the country by these bomb 
blasts. Therefore,    the hon. Home Minister 
has to come to this    House and he has to 
inform while    replying whether© any clue, 
direct clue, has been obtained  by  them   about   
the   involvement of any  organisations in  this 

matter. Without the support of 
local agencies or organisations 
such a big racket, the killing of the 
people or putting the bomb at various 
destinations in a very planned 
manner could not have hap 
pened. I want to know whether 
you have obtained any informa 
tion relating to the local 
organisations, agecies or indivi 
duals who are assisting them for the 
purposa  of bomb  blasts. 

Sir, while speaking the hon. Member, a 
senior Member of this House, Shri Yashwant 
Sinha was referring to this Government and 
was saying that this Government should go.  
... 
{Interruptions)...    You    said    that. 
. .. (Interruptions) ... 

SHRI Y ASH WANT SINHA; I can stand 
up and say that, but I did not say  that. Don't 
say that. 

THE VICE-CHAIRMAN (SHIV MD. 
SALIM): Please com* to your point. 

SHRI V. NARAYANASAMY: Sir, if I 
have not properly understood him as far as 
that aspect is concerned, I take back that 
word. I said that word. But for the way in 
which he was speaking and the accusations 
which he has been making against this 
Government. I would like to say only one 
word. When our great leader, Shri Rajiv 
Gandhi, was the Opposition Leader and he 
went to Madras, protection was not given to 
him by the previous Government that was led 
by Shri Chandra She-khar in which our 
Yashwant Sinha was a Cabinet Minister. ... 
(Interruptions) ... 

AN HON. MEMBER:    Let him  

on record. 

SHRI  KAMAL     MORARKA:   Sir, will 

this go on record? 

THE     YICE-CHAIRMAN     (SHRI MD. 

SALIM): No, no. 
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SHRI KAMAL MORARKA: Sir, we are 
debating the bomb blasts in Bombay. In the 
morning everybody said, "You should not 
politicise the issue." My hon. friend and 
colleague is asking something totally out of 
context and totally away from the facts. 

SHRI V. NAR AY AN AS AM Y.: Let us 
be clear about lit. ... (Interruptions) .., Let us 
be clear about it, whether I am going out of 
content... (Interruptions) ... 

SHRI KAMAL MORARKA; Un-Jes you 
withdraw your remark against Mr. Chandra 
Shekhar, we will not proceed. ... 
(Interruptions). ... Otherwise, we will not 
proceed. ... (Interruptions)... 

THE VICE-CHAIRMAN (SHRI MD. 
SALIM); It is better you concentrate  on this 
topic. 

SHRI V. NARAYANASAMY: I am  
going to concentrate on  this. 

SHRI YASHWANT SINHA: No I must 
say it is very unforunate... (Interruptions)... 

SHRI KAMAL MORARKA; Sir, he 
canont attack him in the name of the previous 
Prime Ministe. 

SHRI YASHWANT SINHA; Sir, I think I 
was trying to be as humble and as reasonable 
in my approach as is possible, as was 
physically possible, mentally possible and I 
am very sorry that with a reference to my 
speech Mr. Narayanasamy has brought this 
extremely unnecessary reference, and if this 
is the way he wants to refer, then I want to 
know who the Home Minister was when Mrs. 
Gandhi was assassinated; where that preson is 
now; and what action you have taken against 
that person. Who was the Home Minister 
when the Sikh riots took place? Do you 
remember the name of that person? ... 
(Interruptions)... 

SHRI KAMAL MORARKA: Along with 
your Prime Minister you must also region. 

SHRI V. NARAYANASAMY: One 
minute. One minute... (Interruptions) ... 

SHRI YASHWANT SINHA; You 
politicise it. I did not want to politicise  it.   
... (Interruptions) ... 

SHRI KAMAL MORARKA:    Mrs. 
Gandhi   was... (Interruptions)... Whoever 
was the Minister should resign.. . 
(Interruptions) ... 

SHRI YASHWANT SINHA: I pleaded 
with the Ruling Party Member. . .. 
(Interruptions) ... I pleaded with him not to 
politicise. If this is the way they are going to 
respond, then I am here, we are all here with 
all the ammunition against them and they will 
not be able to speak for one minute. Let him 
say this... (Interruptions) ... 

SHRI KAMAL MORARKA; Sir, for the 
sake of record, Mr. Rajiv Gandhi was 
assassinated in Tamil Nadu where there was 
a State Gov-renment and a Governor who be-
longed to their party. They should not behave 
like this Mrs. Indira Gandhi was assossinated 
in Delhi in her own house. The Home 
Minister was here. The Union Territory was 
directly under the Home Minister. 
(Interruptions) ... 

THE VICE-CHAIRMAN (SHRI MD. 
SALIM); Nothing is going on record. 
(Interruptions)... Nothing will go on record. 
(Interruptions) ... Nothing is going on record. 
(Interruptions). Mr. Narayanasamy, please 
take your seat. (Interruptions),.. Please take 
your seats. (Interruptions) ... Mr. 
Narayanasamy, please take your seat. 
(Interruptions)... Nothing is going on record. 
(Interruptions) ... Please sit down. (In-
terrupHows)... Nothing is going on recrod.   
(Interruptions). 
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SHRI KAMAL MORARKA: If his 
original comments will go on record, 
everything will go on record. (Interruptions) 
.. .The Verma Commission has indicated 
them. They have no shame.   
(Interruptions)... 

THE VICE-CHAIRMAN (SHRI MD. 
SALIM): Mr. Narayanasamy, please take 
your seat. (Interruptions) ... Mr. 
Narayanasamy, please take your seat. 
(Interruptions)... Mr. Morarka. 
(Interruptions)... This afternoon we are 
discussing it in an entirely different spirit. 
(Interruptions) ... 

SHRI PRAMOD MAHAJAN: Mr. Vice-
Chairman, as far as expunging the remarks is 
concerned, if ther is somthing 
unparliamentary it should be expnged or, 
otherwise, the Member must withdraw his 
remarks; then everything can be done. 
Instead of doing so, if the hon. Member in-
sists that this remarks should be there, then 
all the remarks should be there so that the 
future generation could know about this 
entire discussion.   (Interruptions)... 

SHRI JAGESH DESAI (Maharashtra) : 
All remarks.. . (Interruptions) ... should be 
expunged. (Interruptions) .. . 

SHRI KAMAL MORARKA: He should 
request conscientiously. Let him say so.     
(Interruptions) ... 

THE VICE-CHAIRMAN (SHRI MD. 
SALIM): Please take your seat. 
(Interruptions) ... 

DR. JINENDRA KUMAR JAIN (Madhya 
Pradesh): Before you give your ruling I have 
a point of order. Ever since the debate on 
Bombay bomb blasts started this morning 
one after the other had been blaming our 
party and Ayodhya incidents had been 
brought into this. What is the correlation?    
(Interruptions)... 

THE VICE-CHAIRMAN SHRI MD. 
SALIM): Mr. Jain, please take your seat 
There is no point of order.      (Interruptions) 
... 

DR. JINENDRA KUMAR JAIN: You 
cannot be selective. You put on record 
whatever suits you and delete whatever 
doesn't suit you. (Interruptions) ... 

THE      VICE-CHAIRMAN __ SHR 
MD.  SALIM):      Please    sit ___ down 
(Interruptions)...  Mr.    Jain, ____ pleas- 
sit down.  (Interruptions) _______  

DR. JINENDRA KUMAR JAIN: If you 
don't want to put it on the record you have to 
delete it. (Interruptions) ... 

THE VICE-CHAIRMAN SHRI MD. 
SALIM): Mr. Jain, I told you... 
(Interruptions)... There is no point of order.   
(Interruptions) .. . 

SHRI G. G.  SWELL (Megholaya). Sir, I 
was trying to draw your attention for some 
time.   (Interruptions).. 

AN HON MEMBER: Don;t east 
aspersions on the Chair. (Interruptions) . .. 

DR. JINENDRA KUMAR JAIN: I am not 
casting any aspersions on the Chair. 
(Interruptoins) ... Sir you please   allow   me.    
(Interruptions) ... 

 
SHRI G. S. SWELL; Sir, this is a very sad 

occasion. It has to cut across party lines. All 
that has been said is extremely unfortunate. 
(Interruptions) ... Nothing unparlia msntary 
has been said. It must at go on record. But I 
also say that the whole thing was unseemly, 
uncalled for and abominable. (Interruptions) . 
.. 

THE      VICE-CHAIRMAN      SHRI 
MD. SALIM):  Mr. Narayanasamy. 



 

SHRI V. NARAYANASAMY: Sir, . 

SHRI KAMAL MORARKA: What about  
his  point?     (Interruptions)... 

THE VICE-CHAIRMAN SHRI MD. 
SALIM): On the point you mentioned.     
(Interruptions)... 

SHRI KAMAL MORARKA; Everything 
will go on record. This is Parliament.      
(Interruptions) . . . 

SHRI V. NARAYANASAMY: Sir, it was 
not that I talked harshly about the former 
Prims Minister, Chandra Shekhar, and his 
Government. There is nothing unparlia-
mentary.      (Interruptions). ., 

SHRI KAMAL MORARKA: Sir, ws put it 
on record that this Government is responsible 
tor the assassination of two Prime Minister 
Her* is a political party which did not care for 
their leaders, which did not cooperate with 
the Commission of Enquiry. The Verma 
Commission has said   that... (Interruptions) 
... 

THE VICE-CHAIRMAN SHRI MD. 
SALIM): It is not a question of blaming each 
other. (Interruptions) ...It is not a question of 
blamling each other.    (Interruptions)... 

4.00 P.M. 

SHRI YASHWANT SIN HA; It is not a 
question of blaming each other. ., 
(Interruptions) ... 

SHRI V. NARAYANASAMY: I do not 
want to withdraw the word  that I said. I will 
not withdraw Why should I withdraw? ... 
(Interruptions) ... 

SHRI KAMAL MORARKA: He will   not   
withdraw... (Interruptions). 

THE VICE-CHAIRMAN (SHRI MD. 
SALIM): I do not think Mr. Narayanasamy 
deliberately wanted to hurt anybody and now 
he is express-ing... (Interruptions)... 

SHRI KAMAL MORARKA: He is not.   
He says that he mentioned hard 

facts about the previous Government, He 
feels that we are responsible for Shri Rajiv 
Gandhi's assassination. He is saying    so... 
(Interruptions).., 

SHRI V. NARAYANASAMY: It is the 
findings which say that adequate and proper 
protection was not given to Shri Rajiv 
Gandhi... (Interruptions) . .. 

SHRI YASHWANT SINHA: Is this the    
point    we    are    distrusting?... 
(Interruptions) .. . 

SHRI KAMAL MORARKA; Mr. 
Narayanasamy  you did not. Don't fry to 
dodge facts. Don't misguide. You blamed the 
Chandrx Shekhar Government. You did not.. 
(Interruptions) ... 

SHRI V. NARAYANASAMY: Don't try 
to bully me like this.. inter rupdons) .. . 

SHRI KAMAL MORARKA: Whan Mr. 
Na.asimha Rao was the Home Minister, Mrs. 
Indira Gandhi was killed... (Interruptions)... 

THE VICE-CHAIRMAN (SHRI MD. 
SALIM): Nothing will go on record... 
(Interruptions)... Minister is saying 
something. Yes Mrs. Alva. . . (Interruptions) 
. . 

SHRIMATI    MARGARET    ALVA: 
We are not talking about blaming anybody. 
Let Mr. Morarka not talk about it. All that the 
hon. Member said was the findings of the 
Verma Commission.. (Interruptions).. Let me 
finish . . (Interruptions) ... 

SHRI KAMAL MORARKA: The records 
are there.. Why are you twisting it? It is not 
proper. We are saying something which we 
have heard... (Interruptions)... 

THE VICE-CHAIRMAN (SHRI M.D. 
SALIM): Mr. Morarka, let her finish. .. 
(Interruptions)... 

SHRIMATI MARGARET ALWA-All that 
he was saying is that the withdrawal of the 
NSG... (Interrup- 

tions)... 
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SHRI YASHWANT SINHA: He 
did not. .. (Interruptions) . . , Mrs. 
Alva, he did not • • • (Interrup 
tions) .... He did not utter a word 
about the NSG. Look into the re 
cords. He did not utter the word NSG 
...(Interruptions) . . .Mr. Vice- 
Chairman, I am sorry, I am very sorry I made 
a reasonable speech. 1 am extremely ashamed 
that I made a reasonable speech in this House 
when I was intervening in this debate. These 
people don't deserve it. They need to be dealt 
with in a different manner. I am sorry to say 
this because if Mr. Narayanasamy can 
respond to that speech in this manner then I 
just don't know what I should do except feel 
greatly ashamed that I am a Member of the 
same House of which he is a Member. . . 
(Interruptions) . . . 

SHRI V. NARAYANASAMY: I will tell 
you, if the hon, Member Shri Yashwan't 
Singh's feeling have been hurt, if I have 
wounded his feeligs, then I withdraw it... 
(Interruptions) .. . 

THE VICE-CHAIRMAN (SHKI 
MD. SALIM): Mr. Morarka, let 
him finish . . . (Interruptions) . . . 
Do not be so agitated --------------(Interrup 
tions) .... 

SHRl KAMAL MORARKA: Let him say 
he is withdrawing, I want him to apologize. If 
you don't apologize, Mr. Narayanasamy, I 
will see how you will carry on... (Inter-
ruptions) ... 

SHKI V. NARAYANASAMY. Why 
should I apologise . . . (Interruptions) ... 

THE VICE-CHAIRMAN (SHRI MD. 
SALIM): Mr. Morarka don't be so agitated... 
(Interruptions)... 

SHRl JAGESH DESAI; Sir, he cannot talk 
like this in the House ... (Interruptions) ... 

SHRl YASHWANT SINHA: Mr. Vice-
Chairman, you were in the Chair when I was 
speaking. You are a witness and so are other 
Members of the  House of the spirit in which   
... (Interruption*)...   You ara 

a witness to the spirit in which I made my 
intervention. More than any body else I am 
appealing to you. Is this kind of response to 
what I said justified? I am leaving it to you 
Mr, Vice-Chairman.... ... (Interruptions) ... 

THE VICE-CHAIRMAN (SHRI MD. 
SALIM): Mr. Sinha, your speech was 
appreciated by the Members sitting on this 
side also. That is why I am asking Mr. Nara. 
yanasamy . . . (Interruptions).. .not to look at 
it politically . . . (Interruptions) . . .It is not a 
political question   . . .    (Interruptions) .. . 

 
When Mr. Narasimha Rao was tha Home 

Minister, Mrs. Gandhi was killed, why did he 
not resign?.... . . . (Interruptions) . .. 

THE VICE-CHAIRMAN (SHRI MD. 
SALIM): Mr. Morarka, please don't get 
agitated . . . (Interruptions) ... 

SHRl R- K. DHAWAN (Andhr Pradesh): I 
have been listening to Mr. Yashwant Sinha 
and Mr. Kama} Morarka. Mr. Sinha, only 
once he referred to you and said that wanted 
this Government to be dismissed. You have 
been listening to that. I have been listening to 
what happened. I have been listening to what 
Mr. Morarka said, what Mr. Jain said . . . 
(Interruptions) . . . Only he was responding to 
what Mr. Yashwant Sinha said that he 
wanted the Government to dis-missed. You 
immediately got up and said that you didn't 
say that the matter ends there. He has got 
every right to say whatever he feels like. 
Why are you taking that evedy body is 
responding to you? And the second thing, 
you said that you were ashamed to be a 
Member of the House. We are also Member 
of this House. So, you shouldn't say all these 
things.    The only thing 
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is,   Mr.     Narayanasamy     should not have 
said it.    agree    with    you.... 
(Interruptions)... 

SHRI G. G. SWELL; Dot't expunge 
anything. Everything should go on record . . . 
(Interruptions) Let Mr. Narayanasamy finish 
it. We all want to have it... (Interrupt tions)... 

SHRI KAMAL MORARKA: Why can't  
he withdraw? ... (Interruptions) ... 

SHRI R. K. DHAWAN: Don't say that you 
are ashamed. Several Members are also 
there... (Interruptions) ... 

THE VICE-CHAIRMAN (SHRI MD. 
SALIM)- Okay, Mr. Dhawan.. 
(Interruptions) ... 

SHRI R. K. DHAWAN: He was not 
responding to what you said you got up and 
clarified the position ... (Interruptions)... 
Don't take it as a personal thing . . . (Interrup-
tions) ... 

SHRI G. G. SWELL; Everything must go 
on record. .. (Interruptions) ... 

THE VICE-CHAIRMAN (SHRI MD. 
SALIM): Let Mr. Narayanasamy speak. He is 
capable of defending himself . . . (Interrup-
tions) ... 

SHRI DIPEN GHOSH: After all, 
Chandra Shekhar Government was 
supported    by  the     Congress (I) _______  

That was not  the Opposition Government   
... (Interruptions) ... 

SHRI DINESHBHAI TRIVEDI (Gujarat:): 
Are you allowing everybody to speak 

THE VICE-CHAIRMAN ((SHRI MD. 
SALIM): No, I am not allowing. Mr, 
Narayanasamy, do you want to continue or  
not? 

SHRI V. NARAYANASAMY: I just want 
to say one more point. Then I will conclude... 
(Intej-rup-tions) ... 

SHRI MAD AN BHATIA: All that I 
want to ask is _____  

THE VICE-CHAIRMAN ((SHRI MD. 
SALIM): Leave it... (Interruptions) ... 

SHRI MAD AN BHATIA: The whole 
nation is watching us as to in what manner 
the represetatives of the people are respoding 
to this horrendous tragedy which had taken 
place in Bombay. It is not Bombay but the 
entire nation. Let us deal with this matter in 
that perspective-That is what I am asking 
repeatedly. I am appealing to Mr. Narayan-
tasamy also... (Interruptions) 

SMT. MARGARET ALVA: Let Mr. 
Moraraka address the Chair. Why is he  
addressing   the Members? 

SHRI G.   G.   SWELL:    Everybody tries 
to explain as if we don't understand   • • • 
(Interruptions)  We are not dances. 

THE VICE-CHAIRMAN ((SHRI MD. 
SALIM): We are discussing the Bombay 
blast. Don't talk about anything other than 
this aspect. 

SHRI V. NARAYANASAMY: I am going 
to  conclude now. 

Mr.   Vice-Chairman,  Sir,     international 
terrorism has reached a peak in this world now.  
Right now,    the Government of India is also 
contacting the Interpol of various nations to And   
out  about  the   device  that  had been used and 
the organisations that have been involved. I 
would   like to know  from the hon.   Home 
Ministei whether they have got my clue from the 
Interpol now that they have said that they have 
contacted them. Last ly, while paying my 
homage to    the people  who  have  lost  their   
lives, .1 must thank the brave people of Bom bay 
for maintaining peace and amity 



 

in Bombay in spite of the devasting effect of 
the blast. With these words, I conclude, Sir. 

SHRI SUKOMAL SEN (West Bengal): 
Sir, with deep anguish rise to speak on the 
subject. At the outset, I convey sincere 
sympathies and condolences on behalf of 
myself and on behalf of my party to those 
who have been bereaved and injured, I also 
warmly congratulate the people of Bombay 
who with equanimity and courage faced up to 
the present situation. Sir, this issue has two 
aspects. One it about the incident that occur-
red, what the role of our Government and the 
intelligence services was and what the motive 
was behind the perpetrated crime, blasting 
several places in the city of Bombay. fimt of 
all, I would like to refer to the fact that for the 
last few years, our country has been 
witnessing grave incidents of terrorist 
activities. One Prime Minister was 
assassinated. Another Prime Minister was 
also assassinated. And after these two grave 
national tragedies, perhaps this is the third 
biggest national tragedy that has taken place 
in the country where I feel the Intelligence of 
the Indian Government has totally failed. 

Sir, the failure of the Intelligence Service 
has been discussed in the Par. ilsment, in the 
country, since the assassination of the late 
PrimeMinis-ter, Shrimati Indira Gandhi. At 
that time, the Government could not come 
out with any action plan as to how so 
streamline the Intelligence Services so that 
this type of activities could be pre-empted or 
prevented or stopped. On the contrary, Rajiv 
Gandhi was murdered, whether it was Mr. 
Chandra She-khar's Government and whether 
it was supported by the Cingress (I) or not, is 
not the issue. The issue is that the Intelligence 
of the country has failed and it has failed 
totally. So, we must look into the questhja as 
to why  the  Intelligence Service  is  fail 

ing everytime, repeatedly, and making the 
country vulnerable to all kinds of terrorist 
activities, all kinds of crimes, being 
perpetrated by the terrorists, whoever they 
may be. 

Now, take the case of the bomb Masts that 
took place in Bombay on Friday. I do not 
know what the administration, the police and 
the intelligence were doing. Sir, in our coun-
try, there is a multiplicity of Intelligence 
organisations. There is the RAW, there are 
other Intelligence organizations and the 
investigating agency, the CBI, is there. AH 
put together, we have anumber of agencies 
which do intelligence work and which do the 
investigating work. Despite the existence of 
so many agencies, how in Bombay this hein-
ous crime took place, That is the main issue to 
be debated and the Government should come 
out with a clear-cm answers and the 
Government should also come out with a 
clear-cut answer as to why this failure too 
place and what the Government is Koing to 
do so that these things are  not repeated. 

Sir, the point is that it is my feeling that our 
Intelligence services are not directing their 
activities towards stopping the criminal 
designs of different terrorist groups, domestic 
or foreign.  remember, RAW was created for 
particular purpose. For what pvu pose? Mr. 
Minister, while answes-mg, you please clarify 
this. But, so far as I understand, the RAW 
was created to tackle the foreign Intelligence 
activities. But what does our experience tell 
us? The RAW was blantantly used for 
domestic purposes, to pull down certain 
Opposition Governments, to create some 
trouble in some areas in the Opposition-ruled 
States and the RAW was used for internal 
purposes, not for pre-empting the foreign 
terrorist activities. 

SHRI M. A. BABY (Kerala): The 
Government treats the Opposition as 
something foreign! 
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SHRl SUKOMAL SEN: Now, what about 
the other Intelligence services and how are 
they used? ... (Interruptions) ... Sir, we are 
discussing a very serious situation and I hipe 
the Government would pay attetntion to the 
speaker, to what I say, and not to some other 
Congress (I) Members. This is very bad, 
indeed. Mr. Home Minister, you will not 
listen to me? Please listen to me. 

SHRl P.M. SAYEED: I am listening to 
you. 

SHRl SUKOMAL SEN; This type of 
politicking you must abandon for ever. This is 
my charge against the Congress(I) 
Government that it is using the Intelligence 
services for getting information on other 
things. The Prime Minister's Office is flooded 
with Intelligence reports on certain 
Opposition leaders, on what they are doing 
and on what the Opposition leaders in the 
Opposition-ruled States are doing! It is only 
these reports that are flooding the Prime 
Minister's Office, not reports on what the 
terrorists do, not what the foreign terrorists 
are doing. This is the condition, bitter 
conditio in which we are living. 

Sir, it also happens that the Intelligence 
services send some repots to the Home 
Ministry or the Prime Minister, but they are 
not acted upon, for reasons obvious, for rea-
sons better known to them. There is aso lack 
of coordination between the Home Ministry 
and the Prime Minister's Office. For some 
years, we have been having a Minister for 
Internal Security. Now, what is internal 
security? Internal security is to see that the 
things or the incidents that took place in 
Bombay do not happen again anywhere. But 
despite the creation of the Ministry of Internal 
Security, Bombay is burning. In the city of 
Bombay, different targets are blasted. It is 
happening. So, what is the Minister doing , 
wht is the Ministry of internal •Security 
doing? The Government has to explain to the 
country.. 

can our countrymen rely on this Government 
which cannot protect its countrymen, the 
Government which cannot protect its ex-
Prime Minister or different targets in the city 
of Bombay or elsewhere? How will the people 
rely on them? It is not a trivial matter that 
simply gome reply will come from the 
Minister and the people will be satisfied. If 
what has happened in Bombay is repeated 
anywhere else, it means you are ruining the 
country. That is my charge against the Go-
vernment. The Intelligence Services are used 
not to protect the county but to protect their 
own party, and by that their own Prime 
Minister-, ship or something like that. Intelli-
gence Service of the country is not created for 
that petty purpose. It is created for the 
protection of the country itself. But that 
purpose has been totally defeated by this 
Government. Sir the point is that the Police 
people, the Intelligence Services and the gun-
trotting police-men are used to cardon off the 
VIPs and to protect the VVIPs. The entire 
Parliament House complex is full of gun-
trotting people. Poor MPs like are in trouble 
on the roads. When we walk on the roads we 
are stopped by the gun-trotting policemen. 
The common man is harassed. The common 
man is killed. The common man loses his life 
as it happened in Bombay. Then why are 
these gun-trotting people, then why is this 
high flying Intelligence sedice? They are for 
whom? They re only for protacting certain 
individuals' and not for those rickshaw-wallas, 
those pan-bidiwallas who have been killed in 
Bombay, who were torn apart n Bombay. 

Sri it is time that the Government gave a 
new look to the whole system of Intelligence, 
the whole system of policing, the whole 
system of guarding the WIPs. There is some-
thing wrong some where some wrong 
thingking is going on. Highflying Ministers, 
flying on helicopters to oversee what is 
happeningn in the country will not help in the 
protec- 
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lion of the countrymen. 

Sir,  the other part of the story is that with what 
purpose,    with what motive  the  terrorists 
have struck in Bombay?     Sir,    I am    
surprised to find  that immediately after  the    
incident,    the Prime Minister    rushed to  the 
press  and  said  that it  is  to thwart the 
economic progress of the country    that     the    
terrorists    had struck.    Sir, my point is:    
Who are gainst   the   present   economic  
policy of    the     Government?        Who are 
against it?    Is any    country    in the capitalist 
world aginst the economic policy of the 
Goverment?     Is America or Britain or    
France or    Italy or Pakistan or Jordan or Iran 
against the economic policy of the    Govern-
ment?     Basically,     who are  against the 
economic  policy  of the Government?  It is the    
Left   parties    and certain  democratic parties 
who  are criticising    the      present     
economic policy of the Government. Then, 
who wants to thwart    this    policy,    who 
wants to sabotage this policy?    Neither  
America nor    Britain nor Italy nor     Iran nor    
Saudi    Arabia    nor Pakistan    nor    BJP,   
nor    RSS   are against  it.     Then,   who  are  
against the   economic poicy   of   the   
Government?    Then, only    some Left    and 
brther   democraticd  parties   remained. Then  
why rush  to  the press?      Sir, it something 
funny to say    that the country  is      making     
revolutionary strides  towards    economic    
progress and that is why some    reactionaries 
are   trying to    the    art   it, stop    it. Then,, 
Sir, in New York; the World Trade  Centre  
was     bombed.     That was  also  to  stop   the  
economic progress of America?    By   whom?    
By the Left in India or    Mr.    Yeltsin? 
Nobody. It is a very serious matter. We  have  
to find out the  motive behind these    terrorist    
activities.    If we just imagine some motive to 
suit our political  designs  and make     an 
election     propaganda,     we will not be doing 
justice.     The Prime Minister and the 
Government can understand that huge number 
of countrymen and    a big number of political 
parties  and forces     are  opposed to 

the    economic    policy.    The    Prime 
Minister is now utilising this    bom 
bing incident  in  Bombay   to  harass 
them and tell the people:   'Look, my 
economic    policy    is a    progressive 
policy  but  some  people  are  againgt 
my economic policy.     My econnmic 
policy can take the country to grea 
ter heights-'    Sir    nobody can    be 
fooled by    this   propagando.    I find 
some  speakers from the     Treasury 
benches  have said  that  the  motive 
behind this    incident is to    thwart 
the economic progress, and so     on. 
This type   of   simplistic   or   propa 
gandist  statement about the motive 
of the terrorist activities would only 
bring ruin to the country.   This will 
only serve the interests  of the ter 
rorists who perpetrated the crime   in 
Bombay. On   the    other    side, some 
people    rushed     to    the    press   to 
say     that      it     is     the     ISI       of 
Pakistan      who    is behind    it. 
I can understand when the Prime Minister says 
that it is to thwart the economic progress; I 
can understand the opposition people saying 
that it is Pakistan's ISI who are are behind it. 
But this is again to suit their own political 
designs. The country ccnnot be saved in this 
way. If you want to identify the motive 
according to your politial designs, then it will 
only serve the interests of the terrorists, not 
the interests of the country. The point is, the 
terrorists in Bombay selected a variety of 
targets. You look at the targets. It is either the 
Stock Ex-change building, or Air India buil-
ding, or some bazars or a hotel or some 
mohallas, both Hndu mohalla as well as 
Muslim mohalla which has been made the 
target. People of all communities lived there 
who lost their lives- There is a mixed type in 
the targets selected by the terrorists- Then who 
wants to thwart your economic progress? Is it 
the BJP? Is it the RSS? It is not so easy to say 
it. But by saving such things we only fall into 
the trap of the terrorists. They selected a 
variety of targets. 
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Then we should also learn from the terrorist 
activities in other Parts of the world. See what 
they are doing in Lebanon or in Beirut and 
elsewhere. The terrorists select their targets to 
conceal their motive and to confuse the 
victims. That is exactly what they are doing 
here, They try to conceal their motive because 
if it is the Hindu .mohalla or the Muslim 
mohall, you ,can say it is they who have done 
it. it is the job of the Government to find out 
the motive behind it. For a long time we from 
our party nave been warning the Government 
and the country repeatedly in this Rouse that 
there are certain forces behind all this. 
Somebody says it is the foreign hand behind it. 
We agree,because it is not only in Bombay, it 
is being done in Pun jab, it is being done in 
Kashmir, it is being done in Assam and in 
Darjeeling and everywhere else and the work 
of a foreign hand is visible. Then, it is in 
complete collaboraton with domestic 
reactionaries. Without the domestic 
perpetratos of crime, foreign forces cannot 
work. They cannot succeed without domestic 
servants-They want some domestic accompli-
ces. Without them they cannot work. And that 
is the point we have been hinting at for the 
few years thlat some forces are there who 
want to destabilise our country whether it is in 
Punjab or Kashmir or Assam or Darjeeling or 
other parts of the country. By communal car-
nage, communal riots, this and that, some 
forces want to gain. It is the handiu ork of 
these forces. Now, we have to find out these 
forces, how they have worked. What ore their 
motives? Which are the forces? Without 
rushing to identify them immediately 
according to the political designs that suits 
one, the Government of India should probe 
into the matter seriously and sincerely to find 
out what is happening. There have been a 
chain of events starting from the killing of 
Indira Gandhi. Then, Rajiv Gandhi was killed. 
Now, this thing Was happened in Bombay. 

It is my feeling that this is some conspiracy. 
It is this conspiracy which took away the life 
of Indira Gandhi. It is this conspiracy which 
took away the life of Rajiv Gandhi. It is this 
conspiracy again which took away the lives 
of so many innocent people in Bombay. 

What is the motive behind the killing of 
Rajiv Gandhi, during the election campaign? 
To destabilise the country. Whether it was 
done by the L.T.T.E. or some other force, the 
motive was to destabilise the countyj. Why 
was Indira Gandhi killed? To destabilise the 
country. Why was Bombay bombed in this 
way? Again, destabilisation is the motive. 

Sir, no fool would believe what the Prime 
Minister says. He says that the Stock 
Exchange was bombed to thwart the economic 
progress, of the country. Can the economic 
progress bethwfarted by bombing just one 
stock exchange? Mr. Bhandare just now 
claimed that the Bombay Stock-Exchange 
would start working from tomorrow. 
Everybody knows. One Bhagat Singh was 
killed by the Britishers. But that did not stop 
the attainment of freedom of the country. Do 
you mean, to say that by just bombing one 
stock exchange or a five-star hotel, the 
economic progress of the country would be 
stopped? No 'fool would believe that. The 
terrorists are not foolish enough to think that 
by just bombing one stock exchange, the 
economic progress of the country would be 
stopped. It is not that simple. We have to find 
out the real forces behind this. For this, a 
serious probe is necessary. 

Now, some say that it is Pakistan which has 
done it. I do not know who has done it. 
Perhaps, Pakistan or any other country may 
be behind this. This is because Pakistan's 
hand Is already visible in Punjab and 
Kashmir. It is already visible. Quite possible.    
But why should we 
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rush to this conclusion? May 1 ask those hon. 
persons who immediately identify Pakistan 
whether it is a re-flecton of their own guilty 
conscience because of what they had 
perpetrated on the 6th December? It is a re-
flection of the feeling that because of the 
communal carnage against the Muslim 
minority in Bombay that certain Muslim 
fundamentalists country is taking revenge 
against it? It is a reflection of the feeling that 
this is a retaliation for what they have done in 
the country? Is it a reflection of this feeling? I 
do not know. We had warned at that time. 
When the Mosque was demolished, we had 
warned of the repurcussions. Now, this thing 
has happened in Bombay. It means, you made 
the entire country vulnerable to (activities by 
international terrorists. 

The Muslim terrorists might have done it in 
Bombay. It is quite possible. I do not know 
who has done it. Sir, in many Islamic 
countries— 'for example, in Egypt and 
Algeriai— Muslim fundamentalists have been 
banned. Many of them have been sent to the 
gallows. This has happened recently in Egypt 
and Algeria. Many of them have established 
bases in Peshawar, in Pakistan. They are 
fighting against their own Government. They 
are fighting against any country where they 
think Islam its being humiliated. I do not 
know Whe has done it. 

It is time these people should think. They 
should also feel. Those who are responsible 
for the demolition of the Mosque on the 6th 
December, those who are responsible for the 
communal carnage in Bombay, should elso 
think now, should introspect as to what extent 
they are responsible for what has happened in 
Bombay two days ago. They cannot escape 
'from   their  responsibility. 

Having said this, I would also say that the 
whole gamut of this incident should  be  gone  
into  thoroughly.     A 

serious proble should be conducted. The 
intelligence machinery should be geared up. 
This kind of trying to identify the guilty to 
suit one's political design should be stopped 
forthwith. Think of the countrymen, think of 
the country, not of the party only, not of the 
Prime Minister's chair, not of own party's 
election prospects. Think of the security of the 
entire country and then only you will be able 
to find what the real cause is and then only 
you will be able to take action to stop 
recurrence of these activities in future. 

With these words I conclude. 

SHRI DINSHBHAI TRIVEDI: Hon. 
Home Minister's home-coming was very 
short. He just came and.. • 
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SHRI R. K. DHAWAN; This is not 
fair.  

SHRI S. S. AHLUWALIA: You may differ 

from me. 

SHRI MENTAY PADMANABHAM" This 

is another instance of infighting within the 

Congress. 

SHRI S S AHLUWALLA :I am coming 
to it I know that the RAW  is not in Internal 
Security. 
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SHRI S. S. AHLUWALIA: It is not 
infighting. It is not like Telugu Desam. 

 
SHRI R. K. DHAWAN: If we differ on 

something, that matter is picked up by you to 
say it is an infighting. 
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After carefully analysing the planetary 
contiguratin, I hereby declare at 23.20 
hours on 10th January 1993 that within 
six weeks from 18th March 1993, 
when Mars reenters the Punarvasu 
consetellation, serious rocket attacks 
will be made in India. The initiative 
will be taken by deploying their secret 
agents within the geographical 
territory of India. They will create 
almost a warlike situation in India, It 
will be followed by an air attack to 
save the innocent people from 
destruction. There may be some 
variation in the picture which I have 
drawn. But there does not seem to be 
any saving element India will be atta-
cked by a foreign country, mostly 

Pakistan, between 18th March to 30th 
April 1993. Terrific violent edaths are 
fear ed on the 20th, 27th March, an 
8th, 10th and 11th April 1993. I will 
not be surprised if the plan for attack is 
finalised on the 2nd and 9th February 
1993 or some minor rehersal is done 
on these two dates." 

 

 

SHRI S.   S.   AHLUWAUA:    This 
magazine is published on 12th Janu- 

Sorry, Rajiv,  your horoscope    will be 
sealed on your next birthday."  
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SHRI SUKOMAL: SEN: Sir, before you 
proceed further, rata on a' point of order. • 
Mr. Ahluwalia was" Baying that while we 
were discussing the bomb blasts in Bombay, 
just today at the Calcutta Stock Exchange a 
bomb exploded. It is also very serious. I 
would like to know from the hon. Minister 
whether it is  a fact If it is a fact does he 
know anything? 

SHRI S....B:.. CHAVAN:.I have been all the 
time in the House. I don't know.I .have not 
been able to get any informaiton: I will, try to 
get the information and . inform the House.   
... {Interruptions) ... 

THE VICE-CHAIRMAN (SHRI 
MB. SALIM): It has been raised by 
Ahluwaliaji when he started (Inter 
ruptions) ...  

SHRI S. B. CHAVAN: This is the 
information that I  have.; There was a minor 
incident when some miscreants exploded 
some small    bomb 
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and tried to loot the Bank" of India which is 
locate near the Stock Exchange building at 
Calcutta. They were chased by the police but 
the miscreants dropped the revolver and 
exploded small bomb while escaping. 

SHRI G. G. SWELL; Mr, Vice-^ehairnlaii I  
will try to speak (In-i'erf^pfions). SHRIMATI  
KAMLA SINHA (Bi-har): How long will it 
take to finish this discussion? 

THE VICE-CHAIRMAN (SHRI MD 

SALIM}  We will finish this discus 

sion.         

SHRIMATI KAMLA SINHA:    The 

House  should decide about it. 

THE VICE-CHAIRMAN SHRI MD. 
SALIM): That is decided earlier. This is not 
the time. 

SHRI G. G. SWELL: I will try to speak 
with great-.. (Interruptions) Will you allow 
me to speak? Members should go to the 
lobby. 

THE VICE-CHAIRMAN (SHRI MD.  
SALIM):  Please. 

SHRI G. G. SWELL: Kindly con trol the 
House. It is not possible to speak in this way. 
I say I shall try to speak with great 
circumspection because—I won't call it a 
national tragedy—something of very great 
import to the nation has happened. 
Every patriotic India has to sit back and think 
and has to be overburdened with grief. Mr. 
Vice-chairman, we are anguished, we are 
outraged, we are exasperated and we are 
ashamed at"all that has happened. I am 
ashamed that the image of India today is that 
of a great giant on the floor with no strength, 
helpless and open to attack from packs of 
hounds from any side and is not able to do 
anythigng. That is the image of India to the 
people of India. The image of Indnia before 
the  whole      world is- an unedifying image. 
As regards  anguish, it is obvious. So many       
of ear   country   innocent     countrymen have 
perished. Many more are lying •in  hospitals'.   
There is' heart-rending 

grief everywhere. I don't accept   the 
Government's figure that  only     235 people 
have died.   All hte newspa- Pers    say more    
than 300    people have died, Even the SBC 
has said that more than 250 people  had died. 
My hunch is that many more people have.died.    
The All India Radio  morning said that 400 
people  werly. ing in a critical condition in 
different hospitals  you add that figure,  I 
think, easily about 700   to 800 people jured in 
different egrees, Mr Vice' Chairman, Sir, I can 
think of only one parallel act of terrorism  that 
has 

truck into the American Marines 

Headquarters and set    off the bomb 

 the biggest. But I think what happe-ned m 
Bombay was. of far greater damage, mat 
happened in Beirut is well known. It was not 
an act of the Lebanese Government ft was an 
act of a private groups of terrorists The attack 
was well known and the target of the attack 
was" known. In 

• Bombay the attack was More intense more 
widespread arid the damage was far more. 
We have the reports 6f a similar attack on the 
World ' Trade Centre in New York, It could 
be similar to what has' happened in Bom-bay 
although the damage in 'New York was much 
lassI'mTintelfigen-ee people, the security 
forces in New York were able to find" out the 
"suspects a couble of days arid were able to 
appreheriecT Kim and that was by sheer 
technology. Among 'the debris around the 
World Trade Centre they found the chasis of 
a vehicle and by examining the differnt  ruins 
they were' able to locate that that was the 
vehicle that had the highest intensity' of 
explosion and therefore, could be the cause of 
the  explosion, By examining the remains of 
the vehicle they were able" to trace out the 

   person who had rented the  car and when they 
want there they     found 
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out that a particular person by the name of 
Solameh hal rented the ear     a couple of days 
ago and he might be the person who had 
taken the    car with the  explosives  to  the      
World Trade Centre. Luck was on their side 
too because this particular gentlemen seemed 
to be of an avaricious nature. He had 
deposited 400 dollars towards the rent of the 
car.      He had  gone to   the dealer who had 
rented     the car to him reporting that the car 
was stolen and he went to claim back 50 per 
cent of the deposit he had made. That was 
how they    were able      to catch  this person  
when he went  to the car dealer to claim 50 
per cent of the deposit.   By      interrogating  
this person,        Mr.        Solameh,        they 
also were able to  trace his religious mentor 
who was running a kind of a mosque and 
giving religious speeches, a person by the 
name    of      Sheikh Omar Abdul Rehman. 
This particular gentleman was suspected of 
having a hand in the assassination of 
President Anwar Sadaat of Egypt. He is a 
freelancer who talks about Islam,     who talks 
about the danger to Islam, who holds  out  
threats to  everybody  and who who calls of 
every Muslim    to take  up arms  and  to  
avenge      any kind of wrong that    was      
done    to Islam.      I want to mention this 
particular point  because  there   is    a  lot of   
loose  talk  about  what  happened in   
Bombay which,  to  me,   is  irresponsible 
talk. And,  in this.  I would put   the Prime 
Minister in that category. The Prime Minister 
had gome on record to say that he would trace 
the hand and the head that were responsible 
for the outrage in Bombay. He had also talkel 
about the possibility of getting assistance    
from    the external  intelligence  sources,        
the Interpol and others.   And if     I am not    
mistaken, he   had also    hinted at     a foreign 
hand in the outrage in Bombay.    The others 
who talked had even pin-pointed   about the 
Pakistan Inter Intelligence      Services.      
Now, whoever has talked. I am mentioning 
the   Prime Minister because    Prime Minister   
is   Prime      Minister.       So every word    he 
speaks has a weight 

of   its own. And I say today that the country  
is on  trial.   The      world is looking whether  
India  can stay one country. The world is   
looking whe ther   Indian can stay a stable 
count ry.   The world    is looking    whether 
India can be a functioning democro- cy or 
whether India would be balka- nised and 
broken up. The Prime Minister, today, is on 
trial.  The Government of India is   on trial. I 
will not add   the Home     Minister.      He 
had gone on record immediately that a 
foreign   hand  was  responsible      for the 
happenings in Bombay.  It is for him  to  
come  before this House and to  provide proof 
as  to   whether      a foreign hand,    and      
which    foreign hand, hado a hand in this. 
But for the Prime Minister  oendorse that kind 
of   thinking is something to be taker note of 
seriously..    The Prime Minie ter today is on  
trial.    Is he able to provide   leadership   to   
this   country Is he   able   to   rule   this   
counrty?   If he able to prevent this country 
fron disintegration?   This   is  the  trial  foi 
him. And it is for him and his Government—
instead   of  throwing   recri minations  and 
allegations to      othe: people, trying to show 
themselves of as  though they are more      
patriot!' than others—to show in the next fev 
days whether they  are abe to tackl this 
situation, whether they are abl to reverse the 
course that this coun try   is taking.      Now, I 
think,    th Chief Minister of Maharashtra 
nearer to the point than the      Prim Minister 
or the Home Minister. 

DR. YELAMANCHILI SIVAJ (Andhra 
Pradesh): That is why h is   sent a Chief 
Minister. 

SHRI G. G. SWELL: The Chic Minister 
of Maharashtra had sai that this might be an 
act of revegi It is quite possible. There are 
ped pie in the Muslim world, in We Asia, 
who call for re vein ge. for tern rism. This 
might be an act of revet ge for what had 
taken pace in De ember and January. 
Because tr. maiority of the neoole who 
suffer b longed ot a particular communoity. 
is only only right to infer that,   pe: 
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haps the revenge might come from the people 
who feel offendd in that particular manner. It 
is quite likely. It is also proved—everybody 
has said—that the entire thing was well-
planined, meticulously planned, that the 
whole thing was hi-tech, that these kind of 
bombs could not befound in India, and, 
therefore, these bombs could have been 
imported. It is also right to think that there 
has been local collaboration. To say 
all that is right. And, Sir, I think here I would 
agree with many of my friends that we have 
the right to congratulate the people of 
Bombay. The people of Bombay did not fall 
into that trap, to arouse communal sentiments  
and go against    each other's throat. I think it 
is not right on the part of the Prime Minister 
to say, to try to explain it away, that this is an 
attack at the heart of the economy of Inida 
.that this is an attempt to destablize India, that 
this is an attempt to destabilize the economy 
of India. India is too large a country to be 
destfablized by a few bombs. Even when the 
country was partioned      and     thousands 
of people perished, India was not destabilized. 
If one bomb in the Stock Exchange in 
Bombay cano destabilize and derail your 
economy, then your economy is weak and all 
that you do is wrong. I have to congratulate 
my friend Mr. Bbiandare, be cause he said—
and I agree with him —that the businessmen 
are the most hard-hearted, the most hadened 
and the  most heartless people on earth If 
some body today starts business and if the 
Bombay Stock Exchange begins to do 
business today or begins tomorrow, it is a 
proof of the resilience of the Indian economy 
and, therefore-it is not right and proper for our 
Prime Minister  to say that. 

Mr. Vice-Chairman, Sir. I do not want to 
take much time. It is because of the failure of 
the Intelligence services, utter a<nd 
shameless failure. Of course, it is a faiure of 
the Government of India  too in not 

being able to anticipate the thing after the 
happenings in December and January. It is a 
measure of their naviety, but hat is not 
enough. We are living in a different world. 
Terrorism, high-tech terrorism, today is a 
global phenomenon. We talk of globalisation 
in various ways and I think the terrorists have 
stolen a march over us. Terrorists now have a 
globalized organization. We cannot deal with 
this kind o terrorism The terrorism in Bombay 
is not a home-grown terrorism. It is not the 
kind of terrorism in Punjab, it is not the kind 
of terrorism in Kashmir, which is home-
grown, although the weapons might be 
supplied by other people. It is the terrorism of 
the entire world. America is facing this 
terrorism. The bombing of the World Trade 
Centre in New York is an example of hat. 
This kind of bombing and more of these will 
occur. You cannot deal with this terrorism 
unless you have a hand to give, unless you 
join hands with the other countries of the 
worold, with their outfit. Therefore, I 
seriously suggest this—I am sure that Mr. 
P.M. Sayeed would surely convey this to his 
Home Minister anl to the Prime Minister—
that they should think over. It is no use 
coming out with such statements because 
something has happened. The duty of the 
Government is to anticipate, to know what is 
going on in the country, in the   world. 

I would seriously suggest to the 
Government to think seriously of 
setting up an organization, a special 
organigation, which will deal with 
terrorism and also global terrorism, 
an organization that will have access 
to say what America is doing today. 
I      would suggest that   Tndia 
should   take       advantage.       of   Israel. 
the courtry       with   whome we 

have started very late, belated, rela-t-Vms. 
We have to learn from them. Therp is no 
country in the world that ha*; been at the 
receiving end of terrorism of all kinds, which 
is threatened by terrorists all over even now 
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and, therfore  if  there is one country in the 
world that has: the of perience of dealing: with  
terrorists and getting the better of the terro-
rists, it is Israel. I would strongly suggest to 
this Government to get in touch with the 
Government of Israel ,to ;have some kind of 
an organization, to set up a special 
organization, not the CBI, not the IB and that 
sort of a thing:. They have proved theixi-
rBelves' unequal. Have the - cream of this 
country, the scientists of this country and set 
"up a special organisation andlet them 
coordinate with the different anti-terrorist 
organisations in different countries because 
terrorism is a global phenomenon. 

One last word, Mr. Vice-Chairman, Sir:   It is 
irresponsible to say     that the ISI is 
responsible.    They would be.    We know 
there are terrorist organisations in Algiers, in 
Moracco and in other places.    In Egypt, the   
Government of  Egypt is doing its best to try 
to obliterate them.    We know the power 
structure in Pakistan. We know the ISI is a 
power-base by itself.    We know   what is    
happening there.    Therefore, even if the ISI 
has a hand in this, it does not mean that the 
whole of Pakistan is against    us or we go to 
war with Pakistan.      Let me stay this that 
India is geographically  situated  in such a 
way that if a big conflict or conflagration 
through our errors in foreign policy       takes 
place  between us  an    the    Muslim world, 
we shall be the loser.    All the entry points to 
Indita lie through the Muslim countries.    
Almost all the oil that we need in India comes 
from the Muslim countries.    It is easy for the 
Muslim countries for six months   not to  sell 
oil to India.     In    that    case, where do we 
stand? Therefore,      we need  a different kind  
of diplomacy. We need a different kind of 
outlook. And  the  least  that  this  
Government can do is to know what is 
happening, and to speak, 'with some 
responsibility. Thank you, Mr.   Vice-
Chairman, Sir. 

THE     VICECHAIRMAN       (SHRI-
MD.  SALIM):  Shri Satish Pradhan. 
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SHRI DINESHBHAI TRIVEDI: Mr. Vice-
Chairman, before we rise for the day, I just 
want to make a mention. Today, being 15th of 
March, is the very very portant day whch the 
entire world is observing as a "World 
Consumers' Rights Day" and in India also we 
are observing this day as 'Consumers 
Protection day. So, I am sure the entire House 
will join me in sending greetings and while 
we are observing this day, if I may plead with 
the Government, in consideration of today's 
'Consumer Rights Day', would be 
Government consider, along with the four 
famous consumer rights which were given by 
the then President Kennedy, to include in 
India giving clean potable water to all our 
villages everywhere in the country? Also... 

THE VICE-CHAIRMAN (SHRI MD. 
SALIM): You have mentioned it. You need 
not elaborate. We have to continue  the 
debate. 

SHRI DINESHBHAI TRIVEDI: I thought 
he was the last speaker. I will just finish. 

THE VICE-CHAIRMAN (SHRI MD. 
SALIM): No, no, you cannot mention any 
point. 

SHRI DINEHBHAI TRIVEDI: Before  we  
adjourn,  please   allow  me. 

 

SHRI G. G. SWELL: When will the 
Minister reply? 

THE VICECHAIRMAN (SHRI-MD. 
SALIM): If we conclude the discussion 
today, then the Minister can reply tomorrow. 

SHRI G. G. SWELL: By what time? 

THE VICE-CHAIRMAN (SHRI-MD. 
SALIM): By 12.00. (Interruptions) . Seven 
more speakers are there. (Interruptions). We 
have discussed this at length. You mention 
only new points. 

SHRI DINESHBHAI TRIVEDI: Why 
can't we take it up tomorrow? It is a very 
important topic. Why do you want to rush 
through with this? 

SHRI P. UPENDRA: We will continue the     
discussion tomorrow. 

THE VICE-CHAIRMAN (SHRI MD. 
SALIM): We have to conclude the discussion 
today.   (Interruptions). 

SHRI P. UPENDRA: You cannot complete 
the discussion. There are 7   more speakers. 

THE VICECHAIRMAN (SHRI-MD. 
SALIM): It is a Calling Attention, not a full-
fledged discussion. The Chairman has given 
permission that it will be a discussion. There 
has already bee na meaningful dis-cuasion 
throughout the day. 
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SHRI     DINESHBHAI  TR1VEDI: Why 
should we rash through it? 

Pradesh):   We should not extend it. It is a very 
important matter      We are all concerned  about 
it.Wewant: certain clarifications from the     
Homt Minister and it should be today. Why 
extend it till tomorrow?    There may be other      
developments    tomorrow. Already -there Was' a 
reference about Calcuts  so we  Want to know the 
state of affairs of the country-.   (In-terruptions). 
We want the reply also today.    This is a very 
important matter. It should not be ' taken So light. 

AN. HON. MEMBER: Tomorrow there may 

be another  development  

THE -VICECHAIRMAN (SHRI-MD. 
SALEM!): Then the Home Minister will 
combine both. 

SHRI V. NARAYANASAMY: Let us 
continue the discussion tomorrow. 

 
SHRI MOHAMMED AFZAL alias MEEM 

AFZAL (Uttar Pradesh): You must take care of 
the prophesy made by Shri Ahluwaliaji also. 

SHRI P. UPENDRA;  We wlil continue the 
discussion tomorrow. 
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SHRI JAGMOHAN (Nominated): 
Thank you very much, Sir. Much 
has been said and I do not wish to 
repeat any of the points that have 
been made. Some of the basic points 
whihc I would like to touch upon 
are: What is the attitude of the In 
dian State? I am not talking of the 
Government. What is its capability? 
What is lis capacity? What is its ef 
fectiveness Nobody is trying to look 
into these basic issues. We have the 
experience. I am really surprised 
some of the Members said: Oh, ter 
rorism is everywhere in the world 
and so on. What is our own exper 
ience? Terrorism has been with us 
since 1947. I think this is the only 
country which has got two of its 
Prime Ministers assassinated through 
the terrorist acts. We had so many 
States which were very badly affected 
by the terrorist acts. In fact, the 
entire State of J & K has been totally 
thrown upside down by the terrorist 
acts. We are comparing our 
selves with other countries. We are 
satisfying ourselves saying: Oh! there 
is problem elsewhere also. But more 
important is the attitude which has 
been adopted elsewhere and compar 
ing it with the attitude that the 
Indian State has (adopted. I will give 
you a few illustrations. Take this 
case of Pakistan propaganda in Kash 
mir and role of Inter-State service 
intelligence. I have written a book 
giving the nature and pattern of sub 
version and terrorism in Kashmir. 
It deals with various issues. I am sure 
no one has tried to analyse what are 

the various components of 'contemporary 
terrorism. How this terrorism is operating in 
different directions and what strategy should 
be adopted to deal with the fundamental 
issues of the contemporary terrorism as they 
operate in India, particularly in States like 
Kashmir, Punjab, Andhra Pradesh and so 
many other places. where this terrorism is 
taking place. And what is the (attitude? Take 
any of the pamphlets which are distributed.   
These  pamphlets say: 

 

What is the attitude others may project of us? 
They say: On! India is a very ineffective land 
useless State. You can easily conquer it. You 
can easily demolish their administration. You 
can easily infiltrate. You can do anything you 
like. Nobody is going to question you. If that 
is the attitude that is generated and if that is 
the attitude which we encourage by our own 
acts of omission, then terrorism will increase. 
The softness of the State will invite more ter-
rorism. Unfortunately in India the people who 
have killed four Indian Air Force personnel 
serving there, they are being offered glasses of 
juices. What messages are we giving to the 
people? That those people who have 
committed abominable crimes, hanging 
people by the trees, we are going and talking 
to them. What messages are we giving to the 
people? We have the vernacular Press in all 
the States and what message do we give? 
They publish all type of propaganda against 
India, all concoctions, all fabrications, and the 
Indian State gives them all the 
advertisements! You see the Pakistani 
propaganda agencies, phm-phlets of Pakistani 
propaganda. They are all written in these 
magazines. And they have got all the 
advertisements from Indian States! If this is 
the attitude we   are     geenrating, 
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then how do you counter the propo-ganda? 
Terrorism is a psychological Warfare. If the-
psychology gehera--ted  is  that we- have a 
week adver-feapy^wtell-the terrorism will 
definitely get a great boost; There is a peculiar 
-lack of - understanding of the? terminology, 
riligidus terminology, that is used, the 
technology Of Che Guevera that is used. All 
that we are talking about technology is no 
doubt important, but more important is the 
will to deal with it. You may-have all the 
technology. I got so many terrorists arrested 
and appointed designated courts for them in 
Jammu, What has happened to it? Because 
some people make noise, the designated 
courts have been abolished. All those 
terrorists and killers against whom a great 
deal of effort through the CBI and so on was 
made to book them, what has happened to 
them? Now we are talking of booking the 
calprits in Bombay. But what about the 
terrorists who were arrested in J & K and 
challanned? So far no one has been booked 
and no one in I he. Indian State is asking what 
has happened to those people. What messages 
are we giving to the people? So this is the 
basic issue involved here. 

The other aspect of terrorism which is 
totally neglected is the internal subversion in 
the services. Most of the terrorist acts cannot 
take place unless there is a collusion between 
the terrorists and the police. Noboly is 
attending to that aspect wheher in your own 
intelligence service there is an infiltration, 
whether in your own executive agency there 
is an infiltration. Nobody is bothers img 
about .it. 

It was mentioned that the people of 
Bombay deserved to be congratulated. I also 
feel that they deserved to be congratulated for 
their resilience. But there is an element of cy-
nicism which should not be forgotten. People 
say, "Oh! Now we rave to live with this thing. 
Nobody can find 

a' solution to this thing. Therefore, why not 
gov along with this. This cynicism is a very  
dangerous thing-We' should not 
underestimate, that, 

  

There are many other points which I would 
like to mention, .but, I  will come to  the 
specitic question what the Government is  
intending to meet the challenges... Apart from 
the ex perietuce ot fundamental elements, we 
have got the experience of Kasamir, Punjao, 
Anahra .Praaesh and various other places. 
May I know from the Minister. whether -
anybody tried to analyse these things in depthI 
think no one has- analysed them  

I would like to give a few elementary 
suggestions.-If the time permits, I,will expand 
them. A time hasr come where, we must have 
identity cards for every adult person. This will 
be much less expensive, much less 
administratively inconvenient than any other 
thing. If the identity cards are there and 
surprise and effective checks are made at 
various places, I am quite sure the aliens who 
indulge in terrorism will be consider rably  
reduced. 

The second aspect which I would like to 
mention is there was an organisation called 
the Home Guard Organisation or the Civil 
Defence Organisation during the war periods, 
World Wars, Chinese War and other wars. 
Now this organisation has been disbanded and 
made ineffective. This terrorism is also a high-
tech war. It is a war by the invisible armies. It 
is a war in a different context. It is a different 
type of war. So you should activate an 
organisation of this nature so that the in-
formation can be made available from every 
mohalla from every street, from the voluntary 
forces, as to who is the person who has come. 
If a new person has come, you can easily 
identity him and find out about him. 

During the ASIAD, I was the   Lt. 
Governor here in Delhi, There wera 
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threats' of terrorists infiltrating into the city of 
Delhi. I had organised this force so that 
everybody could tell Us from his own mohalla 
who was the new comer who had come over 
there. Thereafter we took appropriate action. 
The police could not be deputed at every 
house. But the police was deputed after the 
information was received by this organisation. 
Unless we do that the problem   of terrorism 
cannot be reduced- 

Lastly, what is our publicity? What is   our 
Publicity Department doing? Instead of 
making people realise, instead of making 
people security-conscious, we are lulling them 
to sleep. I   do not see that there is   any se-
curity-consciovisiiess in any of     our offices.   
You can walk out and    you can walk in     
anywhere you     like. Even now in Delhi, with 
all     these functions, you can go to any of the 
functions. You can see a very large number of 
people walking into     the auditorium with 
their handbags, then, putting, their handbags 
on the chair and   then sleeping while the 
lecture was   going on.   There is no mental 
alertness to check who is coming and who is  
not coming. So these are some of   the basic 
issues which the Government must 
immediately look into. The most important 
challenge which I   have  said  is  an  
attitudinal challenge,   whether  you  are   
going  to  be totally soft or you are going to 
practically believe with the vision     that we   
have to rebuild the coutntry, we have   to 
rebuild all our institutions. You may say that 
IB is a failure or the RAW is     a failure. But. 
has anybody ever looked what the IB and        
the RAW have reported and not acted. . . And,     
are the people who have not acted on these 
reports not responsi-ble?..Jfobody has looked 
into this aspect at all. I know that in    Kashmir 
so   many reoorts were mide. But no action 
was taken   It is easy to criticise the 
intelligence   agencies.    But these poor 
fellows  cannot speak    in the open. I   asked 
them when Rufoi-ya Saveed was     kidnapped.    
What 

happend? You have become so inefficient that 
you do not even know which ..street she was 
taken by, which possible direction she could 
have      been taken in. Why was it so? The 
actual position was that she was kidnapped 
front- a hospital.    And,     Government : 
servants are kidnapped. The     basic issue   is  
that  somebody  should     go in   depth into 
these things, how the intelligence agencies 
have been functioning, what the response is to 
the reports that nave been made       and What 
the deficiencies are either       in the   reporting 
or in the analyses or in   the response. Unless 
we look in-■»to   the basic issues, we are not 
going to   tackle this problem which,        as 
various Members have said, is com plex and of 
a very high magnitude. It   is apart  froth  the 
border,  international terrorism.     But let us 
first set   bur Own machinery in order because" 
if we remain weak we      will Invite 
international terrorism. Thank you 

-' SHRI SUKOMAL SEN: Sir, What is the 
business that we are going to take up now? 
We are told that the Home Minister is almost 
coriip-leting his reply in the other House. 
Why should not -the Home Minister come 
and reply here after the remaining speaker 
speak? Then, the debate can be concluded 
today itself. 

THE    VICE CHAIRMAN     (SHRI-MD.   
SALIM): There are five    more speakers to 
speak. 

SHRI SHANKAR DAYAL SINGH: We 
are also supporting him. Because this is a 
Calling-Attention matter, we.want that the 
Home Minister should give . the reply today 
in  this Mouse also. I would request the hon. 
Minister here, our good friend Dr. Abrar 
Ahmedy that he should also send this message 
to the hon. Home Minister. He- should also 
come here and give his  reply  today  
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SHRI GURUDAS DAS GUPTA: Sir, my 
submission is this. This is a very important 
Calling-Attention matter. When the Home 
Minister is making a statement there, his reply 
tomorrow here will be almost identical which 
means the whole discussion in the House, 
objectively, becomes infructuous It had never 
happened in the past. May be, on one or two 
occasions it happened. But on such an important 
issue, about which the whole nation is agitated, 
the reply cannot be shifted for tomorrow. Today 
let us fix it up like this. Whatever may be the 
number of speakers, let us end the discussion at 7 
o'clock. Let us send a clear signal to the hon. 
Home Minister that he has to reply by 7 o'clock. 
We will wind up the discussion at 7 o'clock. The 
half-an-hour discussion may kindly be postponed 
for tomorrow or the day after tomorrow. THE 
VICE-CHAIRMAN (SHRI MD. SALIM): Mr. 
Minister, do you want to react? 

 
SHRI GURUDAS DAS GUPTA: Let us also 

send the message that the discussion will wind up 
at 7 o'clock. 

THE VICE-CHAIRMAN (SHRI MD. SALIM): 
Let us continue with this.    Let the Home Minister 
come. 
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SHRI JOHAN F. FERNANDES (Goa): Mr. 
Vice-Chairman, Sir, the senseless act on the 
6th of December at Ayodhya has put Indina 
on the international map of terrorism. The 
Home Minister on Friday already made a 
sttement suspecting a foreign hand in this. 
Sir, there is a similarity  between the 
explosion which took place in the World 
Trade Centre in New York on the 26th of 
February and the series of explosions that 
took place in Bombay on Friday last. The ex-
plosives used in these bombings, the one at 
the New York Trade Centre and the series of 
bombings in Bombay, are similar in the sense 
that they are nitroglycerine-based HEX. So, I 
think that there is evidence to say that the 
hand of international terrorism is involved in 
this. 

Sir, the honourable Minister has made an 
incomplete statement. I think the statement is 
not up-to-date. I say this because in today's 
newspapers we have read that some suspects 
are being apprehended and 

 

there is  a method behind this mad 

ness? 
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we have also read that a scooter has been 
impounded with 8 lbs. of RUX at Dadar. But 
this has not been incorporated in the 
statement here. 

Sir,  if we  analyse  this     bombing, it 
started at  1.20  P.M. in the south of  
Bomoay  ana it     reacned    up  to Juhu and 
the last bombing was done in  the   three  
hotels  and   the   closest hotel to the airport.      
So, there was a systematic  plan  and  the 
get-away  point was kept open.    We have 
seen that   the  airports  were  not  bombed- 
There are two airports at Santa Cruz, one is   
the  national     and   the  other the 
internatioal,     and     we saw  that the 
closest hotels to the airport were bombed.     
I  do   not   know      whether ehe  
Government   had     reacted  very soon and 
seen to it that the airports were     sealed.   I    
think     the    Home Minister is    here  now  
and it would be  appropriate  for     him     to  
throw some  light  on   this   aspect,   
whether the airport    was    sealed,    what 
the response was how long they took to seal  
the    airport    and so  on.     This must have  
been  the  get-away  point of those terrorists. 

Sir, the papers have already mentioned that 
two suspects have been apprehended and both 
of them are foreign nationals. It is also men-
tioned that one of the suspects I do not want to 
name him here according to the papers belong 
to a naighbouring country which is south of 
India and the other suspect is absconding. It is 
soid that he is of foreign origin. So, 1 would 
like to know from the honourable Minister 
whether the second suspect who is obsconding 
is of Indian nationality. It is mentioned in the 
statement in para 6 that so many rifles an 
empty magazines of AK-56 impounded from 
that vehicle and the suspects are absconding. 
Most probably they would have left the 
country. So, I want the hon. Home Minister to 
throw some light on this matter also. 

Sir  many    hon.    Members     have 
mentioned in  this august House that this is  the 
second  international conspiracy of  a major 
magnitude,     the first being  the  assassination    
of our former Prime   Minister     Rajiv  Gandhi.     
And   there     also   our     Intelligence had  
totally failed.     1  do not know   whether   they  
had     informed the  Government.     And  the 
response was slow    as mentioned by Mr. Jag-
mohan.  But I want to say here that the agenciesi     
the     IB an the RAW have  failed  us     
miserably     because this  is  not spontaneous.     
We knew what happened  in Bomboy  in Dece-
mber  ad January,     and     something was 
expected.    And the Chief Minister of 
Maharashtra has rightly pointed out that it may 
be a revenge. And I do not know what our 
Intelligence agencies were doing.   Sir, again,   
we read in the papers that we are seeking the 
assistance     of  the Interpol, that we have 
already got something from   the Interpol, from    
the Union States.    And we have also requested 
the Interpol    which    has    its   headquarters in 
France.    And the  Government        has      also        
mentioned in   the  statement      about   a  
certain country     from Western Asia      May I 
know from the hon.  Minister whether     they       
have    contacted       the Government  of  Israel   
because,   Sir, their secret agency,  the     
Mossad  is very famous in detecting such 
crimes and  international     terrorism     So,  1 
think,   the  Government should  come out 
openly rather than just be vague about it I have 
said that the IB and the    RAW    should    be    
overhauled. The RAW was     formed    in 1974 
or 1975.  And the  basic aim of forming the 
RAW was to counter the intelligence activities 
of     CIA and     KBG during the cold war 
period. I  think, the KGB is not existing now,      
and there is  no cold war  as such.  So, I think,  
we  have  to  change  our attitude   towards  our  
Intelligence   agen-ries.    And, 1    think,    their      
basic work  now just to    collect    intelligence.    
They cannot investigate. So, in view of the    
serious   happenings 
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in Bombay and the impending danger 
elsewhere in the country, I want to know from 
the hon. Minister whether he will give a 
thought to see that these agencies are over-
hauled. We read in the paper that the IB and 
RAW are always at the point of disagreement 
because they have some colonial hang-over I 
am told that there are fights between the IAS 
and the IPS cadres. So, If want to know 
whether the hon. Home Minister will 
overcome these difficultes and see that a 
broad-based Intelligence outfit is formed in the 
country to fight and to give assistance 
whenever such terrorist activities take place in 
this country. 

Sir, the speakers who participated in the 
debate congratulated the people of Bombay, 
the civilian people of Bombay who came to the 
rescue of the people who suffered without 
knowing their creed or caste. I feel that they 
should be congratulated, and this is the height 
of secularism. 

With these few words, I hope the hon. Home 
Minister will respond to my specific queries.    
Thank you, Sir. 

 

SHRI JAGESH DESAI: Sir, my name is 

there. 

THE VICE-CHAIRMAN (SHRI 
SHANKAR DAYAL SINGH) : 
According to the list here, he is the last 

speaker. 

SHRI JAGESH DESAI: Sir, I belong to 
Bombay. This will be am injustice to me... 

SHRI SUKHOMAL SEN; Sir, he may be 
allowed We want to hear him. 

THE      VICE-CHAIRMAN      (SHRI 
SHANKAR DAYAL SINGH): 
Don't worry.    I will call you,      Mr. Jagesh 
Desai. 
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THE DEPUTY CHAIRMAN: Mr. Jagesh 
Desai. You are the last speaker. 

SHRI JAGESH DESAI (Mpha-rashtra): 
Madam Deputy Chairperson, I am thankful to 
you for giving me this opportunity. 

First of all, I would like to pay my respects 
and homage to all those who were killed in 
this tragedy. I also convey my heart-felt 
condolences to the bereaved families. I pray 
that those who have ben injured may have 
early recovery 

Madam Deputy Chairperson, I am thankful 
to the hon. Members, from all sides, for 
complimenting the people their co-operation 



 

SHRI     JOHN. F.     FERNANIMS: Yon 
are one of them. 

SHRI JAGESH   DESAI:    I   really feel, 
from my     heart.    The     whole House, 
including myself, feels that the people of 
Bombay are very courageous and in any crisis, 
they all come together.   I  remember,   31   
years back, when there was the Chinese 
aggression, people of Bombay stood as one 
man.   Whether it was the Jana Sangh Party, 
whether it was the SSP or the PSP or the 
Congress, all worker   as a team, but things 
have changed now. Madam,  terror was created 
in Bombay in the month of December     and 
January.    One of the objectives, according to 
me, was to terrorise those who had come from 
outside     Maharashtra.  Many had left 
Bombay and gone to their native places. Now 
they are  returning.    I     remember     that 
nearly 40 to 50 per cent people   had gone from 
many industries and thus production had  
suffered.   When they were coming back, this 
has happened.    This is very unfortunate. 

Madam, this country will     remain united.    
There are some forces   who want to weaken 
this country.      Some are adopting political 
methods     and some want that this country 
should .not develop economically.   I do    not 
want to go into all the reasons,   but I do feel 
very strongly that one   of the reasons is that 
there are      come forces who do not want to see 
India stronger.     India  can be stronger   if it is 
economically strong.       Several decisions were 
taken by the Government . Financial 
organisations of other countries are allowed to 
have    their shares in the Indian stock exchange. 
By having this kind of blasts in stock exchanges 
a     signal has been given, "Do not come   here, 
do   not   invest here."     Similarly, the bomb    
blast at     Centaur     Hotel both     at Juhu and     
Santa      Cruz     and      in     a hotel of Bandra; 
what is the significance of that?    They want to     
tell the tourists that they should not come to 
India so that do not get fereign 

exchange. There may be other reasons, but 
this is one of the primary reasons, according 
to me. 

Madam,  throughout the    discussion today I 
was present here.    Barring one or two points 
everybody      has spoken for a strong India. 
They have not taken any partisan view.  I also 
do not want   to take   any   partisan. view, but 
unfortunately, I want     to stress upon  one      
important     point which has pained me, and 
that is what Mr.  Advaniji has said in Bombay. 
I have the highest    respect for    him. When he 
wss in this House,    I    had the highest respect 
for him. He   has said, "I suspect RaMstani 
involvement in this," and -that also he has said 
it in Bombay.    What effect is it going 
to  have?    Already  there  are many who are 
always saying that     many Muslims in 
Bombay are pro-Pakistani. And if this kind of 
thing is going   on in Bombay, what kind of 
effect will it have in Bombay?  That is why   I 
am worried that such a senior   and seasoned 
leader should have    gone to Shankarraoji and 
said that      this is what he felt    Madam, this    
kind lof statements should not be allowed. 
We should not close our   mind.    If von  are 
saying it as a part of your ideilogy   or because  
of your whim, then  we will come to wrong 
conclud siors     Already an enquiry is     being 
held     Let  us wait till then.        Till Till then  
was should not take the name of any country  
whether it is Pakistan or and    other       
country. And       if any country is involved. 

it should note  note that this country will 
never   forgive  country. People People of this  
country will so that now you have to take  one 
action and I am sure any Govement . whether 
this Government  of anv other Government, 
will take action. Madam, about the scooter at 
Naigaon . unifortunataly, the Home Minister 
has not made    a 

mention of  it  in    the    statement    8kilo 

of explosive  material was found in the dicky 
of the scooter, and the Police Commissioner  
Mr. Samoa, haw said that this kind of an 
explosive is 
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not availaaiu in this country. That means it 
must have come from outside, Simararly, ad 
these blasts were so meticulously organised 
that it must have taken many days to do it. It 
coald have been done within one or two days; 
it could have taken even a month. But then, 
what were you doing all this time? That is the 
question to which I am not able to find an 
answer myself. 

Then, out of the 235 dead bodies, 83 are 
still not identified. Is it because they are 
beyond recognition? Here I have my own 
doubt—I may be wrong —and you may have 
some clue 'irom that also. Maybe there was 
Some suicides squad involved in it I don't 
know. When these 83 bodies are not identified 
till now, we should be very careful about it 
(and try to find out whether anybody 
belonging to such a suicide squad had also 
died in the blasts. It is possible that we may 
get some clue from that also. Again, about the 
scooter, it is a new scooter registered at 
Thane. Who is its owner? You will have to 
find out that also. 

I would not like to say such, Madam, but, 
lastly, country cannot be destabilized by 
anybody. The people of this country have 
always remained united. But you have to 
show to the (people of this country, by your 
firm actions, that you mean business, and you 
have to find out the culprits very early. 
Seventy-seven hours have already passed after 
the incident, and even after 77 hours we 
would like to know some information. If it is 
not to be divulged, we leave it to you, if it is 
going to hamper your investigations—which 
we do not want to happen. But if broad 
indications could be given so that the doubts 
of some Members, including myself, could be 
cleared, they are welcome   ... (Time-bell 
rings). 

Madam, I am thankful to all of you for 
praising the people of     Bombay. 

But there is one thing which I must 
point out. The Central Government 
has not given an kind of financial 
help to ,all these affected people. 
Secondly, 15,0 hutments were 
burnt down  that time. Now all 
those families ... are to be rehabili 
tated. The State..e Government can't 
do it. For that purpose also noth 
ing has been given by the Centre. So, 
I pray through you, Madam, that 
substantial amounts should be given 
to all those who have been displaced 
so that they can be rehabilitated pro 
perly.  

With these words, Madam, I thank you for 
the opportunity given to me. 

THE DEPUTY CHAIRMAN: Now the 
discussion is over. But I have been told by the 
Minister of State for Parliamentary Affairs, 
Mrs. Alva, that it was told that the reply 
would be given tomorrow... (Interruptions) 
...Please listen. She is pointing it out so that 
tomorrow she should not be blamed, the Chair 
should not be blamed. 

SHRIMATI MARGARET ALVA: And I 
should not be blamed tomorrow because they 
have gone away. 

SHRI GURUDAS DAS GUPTA: It is the 
wisdom of the House. 

, .. (Interruptions) ... 

SHRI SHANKAR DAYAL, SINGH: Madam, 
I want to tell you what the fact is. Shri was 
not here. This was decided earlier, perhaps. 
But we demanded, the other Members also 
demanded, that because the Home Minister 
was giving the reply today in the Lok Sabha, 
it was necessary that he should give the reply 
today itself in the Rajya Sabha also. This has 
been decided here. Then Dr. Abrar Ahmed 
had sent a message to the Home Minister and 
so the Home Minister  has   arrived  here.   . 
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SHRIMATI MARGARET ALVA: 

Madam, I am just clarifying, because all the 
leaders were here and they said, "Do it 
tommrow". ... (Interruptions) . .. 

THE DEPUTY CHAIRMAN: Order, 

please.  Let her speak. 

 

SHHIMATI MARGARET ALVA: I asked 
all the leaders and they said, 'We will have it 
tomorrow." That's why I have told him that it 
is tomorrow. I am just clarifying. Tomor row 
they should not say that they were told 
something and I did something else  after  
they had left. 

SHRI S. B. CHAVAN: Everything I have 
said in the other House will come in the press 
and in Rajya Sabha it will go by default if I 
reply tomorrow. That is the only point. 
Otherwise it will not make any diffe-dence 
whether I give the reply today or   tomorrow. 

THE DEPUTY CHAIRMAN: What Mrs. 
Alva wants to say is that as the Home 
Minister was busy in the other House and she 
was not sure as to how much time he would 
take there, it was so decided that, maybe, he 
would reply tomorrow. Now, as the Home 
Minister is here and he is   willing to 
answer.... 

SHRI KRISHAN LAL     SHARMA: And 

we are willing to listen. 

THE DEPUTY CHAIRMAN: Agreed. 
You are willing to listen because you are 
here, but those who have left the House, 
assuming that the reply would be tomorrow, 
may be upset. ... (Interruptions) ... 

Just a minute, please. They may be feeling 
that  ... (Interruptions) 

Please.    They may be feeling   that Mrs.  
Alva or the Home Minister did not   do  what  
was   decided   to      be dune in the House. So, 
the     blame would be on them.     It should      
be like this.      Now,  if  the House      so 
agrees, if whoever is here, wants the Home 
Minister to  give reply today, fine. If the 
House so agrees that     he may   reply     
tomorrow,   perhaps,    he may be able to give 
more information tomorrow at twelve o'clock. 
It is entirely up to the House. He  is here, and 
if the House so agrees, he will reply.   
...(Interruptions) 

 

The House is in order. The quorum is all 
right. If Members feel that the urgency of the 
situation, as the Home Minister has replied in 
the Lok Sabha, is that he should reply now, 1 
will ask the Home Ministed to reply. 

 

SHRI S. B. CHAVAN: Madam Deputy 
Chairman, I am sorry that I could not be 
present in the House to listen to the different 
arguments which weer put forward in the 
wake of   this   Calling  Attention  motion. 

I join the House in sending our consciences 
to the members of the bereaved families. We 
will give whatever assistance possbile to the 
members of the bereaved a-milis. So also for 
all those who have      been injured in     this, 



 

[Shri S. B. Chavan conted.] 

the House will definitely join me, that we 
pray that they should recover earlier and that 
they should be able to have their own 
vocations as they were doing before. 

Let me take this opportunity of submitting 
especially for the information of the hon. 
Members that the kind of patriotism, courage 
and fortitude which the people of Bombay 
have shown during this episode, in fact, 
deserves everybody's applause for having 
done the right hting in fact, in such an hour of 
crisis, and they deserve all our praise. Bombay 
has always been for a good cause, and 
whenever there has been a calamity, Bombay 
has always risen to the occasion. They never 
considered any kind of calamity in terms of 
this religion or that religion. Whosoever has 
suffered, irrespective of the religion he 
belongs to, ultimately, is a human being who 
has suffered, and the people of Bombay 
consider that it becomes their duty to help 
everybody who has suffered in this matter. 
When an appeal was made for donating blood, 
you will be surprised that there were long 
queues for it. It was an unprecedented sort of 
thing, never heard of anywhere, that thousands 
of people, just on an appeal, on the very day 
assembled at different hospitals, donated their 
blood, and they were prepared to do any kind 
of sacrifice for helping all those who, in fact, 
had undergone the suffering. 

Madam, there is one point which now, at 
this stge, I would like, to take up, and that is 
about the limited kind of statement that was 
read over here. Maybe an impression might 
foe created as if we are bothered about only 
the ecotnomy of the country. It is not merely 
the economy of the country but the kind of 
instability which some of the countries round 
about are interested in creatfing in our 
country, which,     in 

fact, is a matter for great concern to all of us. 
It is the unity and integrity of the country to 
which a challenge has been given by all those 
who would like to see that our country is 
weakened. Th ekind of repuation that this 
country has been enjoying in the comity of 
nations also gets adversely affected. That is 
the kind of situation that some people have 
been treted in. That is the kind of situation 
that some of the people have  been  interested  
in  too. 

Madam,  I have just gone  through some of 
the points which were raised. Kurryingly 1 
must say   that actually we are still considering 
as to     what needs to be    done;    72   hours    
or 77 hours have passed. I must say at the 
outset that, we     were in fact, struggling   for  
getting  some  kind  of      a material  which   
can  be      chemically analyriding order to      
find out what is the kind of material which      
has been used.   Uinfortunately for us, we 
could not get any splinters    because they     
were      all     plastic      bombs. In      a     
plastic      bomb      no splinters      are  
available..       Everythingh bursts out and no 
material becomes available.   But fortuinatley 
for us, in the scooter, which was found, not 8 
Kilograms, but 10 kilograms of mete-rial has 
been found.    So, that can be a   very 
important evidence and      it will have a 
tremendous use in anly-sing as to what is the 
kind of material that has ben used.    Why I   
have said—and also the Prime Minister has 
said—that outside agencies seem to be 
involved is  because of the fact that this  
technology is not available     in India.   For 
the first time an unprecedented situation has 
arisen, which, in   fact, has created a feeling in 
our mind that some of the countries out. side 
seem to be interested in destabilising the 
situation in our country. Which are those 
countries is a matter which we will have to   
find out. But I   cannot  possibly  say  without   
any fear of contradiction that this is the agency 
which is involved. There are 
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different militant outfits which are 
available. There is the LITE; there 
is the Khalistani force; there are 
Kashmiri militants and there are 
other outfits which are available in 
the North-Eastern region. Whetn the 
question was raised, I have seen the 
interview given by Mr. Advani. I 
am sorry I cannot use his name here, 
because he is not here to reply. But 
still he happens to be the Leader of 
the Opposition in the Lower House. 
That is why it becomes my duty to 
bring to the notice of the House that 
they seem to have come to the con 
clusion that it is the ISI which seems 
to be very interested, and we have 
to take action against them. I do 
not hold any brief for ISI at all. ISI 
had been mainly responsible for------------  

SHRI GURUDAS DAS GUPTA: Just a 
minute, Mr. Chavan. I would like to draw the 
attention of the hon. Minister to the statement 
that he has made. He is now referring to 
foreign: militant groups. If he had referred in 
his speech that he had made in Bombay that 
he is holding foreign terrorist groups 
responsible for it, then things would have 
been clear. Instead of that he has stated 
foreign country'. To refer to a foreign country 
is one thing and to refer to a foreign terrorist 
group is another. Therefore, I shall most 
respectfully submit that the whole confusion 
arises out of the reference to the foreign 
countries and it has been taken to the illogical 
extent by Mr. Advani, Leader of the 
Opposition in the   other House. 

 
SHRI JAGDISH PRASAD MATH. UR: 

He said it was good conjecture. As you said 
there is an international conspiracy. 
International conspiracy can be that of any 
country. Similarly Advani's remark was just a 
conjecture. He said it was just possible. He 
was not sure of it 

SHRI S.B. CHAVAN- I have no objection 
to that. Actually ours is also   a  conjecture.   
(Interrvptions). 

THE DEPUTY CHAIRMAN: If 
everybody is going to interrupt, the Home 
Minister will not be able to reply. I would 
not permit. Let him reply. 

SHRI PRAMOD M AH A JAN: He has 
named my leader. I was present in the Press 
conference where Advani Ji gave this reply. 
There was the foreign Press also there. 
Everything is recorded. He said: Taking into 
account all the situation what they are doing 
in Kashmir, what they are doing in Punjab 
and what has happened in Bombay, the 
needle of suspicion is towards the ISI. This is 
what he   said. Nothing more than this. 

THE  DEPUTY CHAIRMAN:      Let the  
Home  Ministe'r     reply... (Inter-rtiptions)...  
Mathur sahib, the question was put to the 
Home Minister. The Home Minister has made 
a statement on the Calling Attention     mo-
tion.  Let him reply to it. 

 

SHRI S. B. CHAVAN: I stand by' what I 
have said in Bombay. I don't deny what I have 
stated in Bombay. Some people say that there 
has been a contradiction between the statement 
given by the Prime Minister and the Home 
Minister and the Chief Minister of the State. In 
fact, there is no contradiction, All the three of 
us are unanimous on this point. We never said 
that it is a foreign outfit which is involved. We 
said that it is a foreign country which is 
involved and the agents are ours. These outfits 
have become the agent of a foreign courtrv 
According to me. it is a treacherous act. So all 
those persons 
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were involved in this thing. It will be the 
responsibility of the investigating agency to 
find out who has gone against the interests of 
the country. I can assure the House that as 
soon as we come to a definite conclusion that 
somebody... 

SHRI GURUDAS DAS GUPTA: Why do 
you refer to a foreign country? 

SHRI S. B. CHAVAN: A foreign country 
will not come by itself. They will employ the 
local agents. 

SHRI GURUDAS DAS GUPTA: To say a 
foreign terrorist outfit is another. .. 

SHRI S. B. CHAVAN: No, it is not   a 
foreign terrorist  organisation. 

SHRI PRAMOD MAHAJAN; Why do you 
compel the Home Minister to say that a 
foreign terrorist organisation is involved? He 
said that a foreign country was behind it. ... 
(Interruptions)... 

SHRI S. B. CHAVAN: In fact, there is no 
contradiction. I am definitely stating again in 
this House that it is a foreign country to which 
I have referred. This was done through the 
local agents. It becomes our responsibility to 
find out as to who these traitors were. If they 
have done this  .. . (.Interruptions) ... 

SHRI GURUDAS    DAS     GUPTA: He    is  
referring to  a  foreign  country instead of a 
foreign terrorist group. This is where the     
mistake lies.   . (Interruptions) ... 

THE DEPUTY CHAIRMAN: Order, 
please. Mr. Gupta, please take your seat. 

SHRI GURUDAS DAS GUPTA: To say 'a 
foreign country' is one thing and to say a 
foreign terrorist organisation' is another    
thing. 

THE DEPUTY CHAIRMAN: Please take 

your seat. The Home Minister is 

giving his reply. He is the Home Minister of 
the country. You have expressed your 
opinion. You don't equate the two. If he is 
saying something here, he is saying it with all 
responsibility as the Home Minister.   Why 
are you objecting to it? 

SHRI S. B. CHAVAN: Madam, the 
statement made by the Prime Minister was, 
"The brain is outside, the hand is inside." 
What does that message convey? He should 
understand it. Actually it is not any outside 
military outfit which is involved but it is a 
country which, in fact, is involved. They are 
doing it. They have been instigating. What 
exactly is the result is a point which we have 
to go into and try to find out as   to how best 
we can find out. 

Madam, there is only one point which I 
want to say. I do not know whether this point 
was raised here or not. But the condition in 
which a scooter was found, I feel I must bring 
it to the notice of this House because it is a 
very important thing 

to    know   that   a   scooter    was   left there.    
The dicky of the scooter contained about 10 
Kgs of high-powered plastic explosives. The 
scooter     was taken charge of by the military 
bomb 

disposal  squad.   A  preliminary  en 
quiry indicated that the explosive substance 

consisted of RDX chemical. The scooter was 
placed with the explosive  device on the 12th 
March, 
1993. The detonator to the explosive was 
connected with the ignition switch of the 
scooter.  According    to 
me, this is a very important evidence. Both the 
igniter and the explosive are very important 
materials for matters of investigation. I do not 
know whether the hon. Members have 
referred to that point here. 

SHRI MURLIDHAR CHANDRA-KANT 
BHANDARE: You have referred to this as an 
important evidence. It has aready appeared in 
all the newspapers. They said that some 
important clues... 
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SHRI S.   B.   CHAVAN: Madam, if the hon. 
Members are  in a hurry, I can   say  about  the   
other   part  also There is a very important clue 
which hag     been found.      But it will not be   
in the public interest to divulge what they have 
found. I can merely say that they have found 
something. And if it leads to   a postive conclu-
sion,  I am    sure   the  entire conspiracy   can 
be unearthed.    But in these matters, you can 
never be sure. Lead stories  are there.  But 
taking advantage of the lead, if you can reach a 
positive   conclusion,   then,   of  course, It   is 
of tremendous worth.  This    is a   matter which 
I  thought  I should bring to the notice of this 
House, We are   at it. But I must also say at this 
stage   that  everybody seems to      be very   
much  upset   about   our  intelligence   
agencies.  The  inteligence  agencies seem to 
have given the information.  And  hon.  
Member Shri Afzal said that some papers 
seemed to have reported  that  the  intelligence  
agencies   have given the information     to the 
Government of   India that     the Babri Masjid 
was going to be demolished  on 6th December.   
I can    say this without any fear of 
contradiction because I have consulted    the 
Director   of the IB    on whether it was a fact,  
whether  such  a  kind   of  statement  which   
had  come  in  the press was    a fact.  I can say.  
without  any fear of contradiction,  there is        
no truth  in   whatever  the  papers  have said.    
It  is    a  totally baseless     kind of   story.   
Does it mean that having got   the   
information,   still  we   were inactive  in the 
matter? It is making a   v?rv  serious   charge   
against     the Government. Of course, you can 
say anything.   But if you try to question our 
bona fides in the matter, I think it   will      be   
unfair   on   the  part   of the   hon. Member to 
come to        this kind  of an  implication. 

The fact of the matter is that no such 
inforomation has been supplied to the 
Government and to suggest that having got the 
information, we allowed the mosque to be 
destroyed and just keep standing there as a 
kind of observer is rather unfair on the part   
of the hon. Member. 

Madam, there is no denying the iact that 
our intelligence agencie have done excelent 
work. But they cannot defend themselves. It 
is a fact. 

SHRI GURUDAS DAS GUPTA: Despite that 
excellent work, Rajiv Gandhi was killed. 
Despite that excellent work, Indira Gandhi was 
killed. Despite that excellent work, such a 
series of bomb blasts has taken place. We must 
pay our com. pliments to the Minister of 
Intelligence, particulary to the State Minister 
of Internal Security. (Interruptions) . 

 

†[]Transliteration  in  Arabic   Script. 
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SHRI S. B. CHAVAN: Mr. Das 
Gupta, you have to have a sense of 
proportion. When it is a matter of 
very important investigations in 
which the intelligence agencies are 
involved now, do we want to convey 
the impression that this House is not 
having full faith in them? What kind 
of a message are we doing to send 
to the people about those who are, 
in fact, engaged in this kind of a 
very important      investigation? I 
would rather request hon. Members that in 
such an unprecedented matter which has 
happened in Bombay, of which we feel very 
sorry, we have to stand as a united nation and 
give a message to all those who are concerned 
that in such matter's there is no party feeling 
amongst ourselves, we are all united and we 
would like to say that nobody can, possibly, 
think in terms of doing anything to the unity 
and the integrity of the country. If anything is 
being done on   those  lines,   certainly  we      
will 

stand united and give a befitting reply to all 
those who are involved in this kind of a 
mischievous propaganda. It is true that there is 
a disinformation campaign which has been 
carried on against India. And, I have no doubt 
in my mind that We are falling short of the 
kind of counter-propaganda which, in fact, is 
required to make matters very clear to all 
those people who, in fact, would like to hear 
the other side of the picture. Every time, we 
find that there is a very effective propaganda 
done by Pakistan and their outfits, but some. 
how we have not been rising to the occasion 
in countering the propaganda. We will have to 
do something in   this   matter. 

About the intelligence agencies, I do not 
want to claim that there is no scope for any 
improvement. This incident has brought to our 
notice that re-orientation not only of the police 
forces but even of the intelligence agencies is 
called for. And every effort will be made to        
see 

that they are able to meet the challenge, 
unfortunately if anything hereafter were to 
happen, to see that we rise to the occasion and 
We are able to book all those who, in fact, are 
involved in the matter. Madam. I   have done. 

SHRI SHANKAR DAYAL SINGH: Only 
one point, Madam. 

 

SHRI V. NARAY ANAS AMY: Madam, I 
have got only one point. According to the 
reports, the bomb blast cases have not been 
referred to the CBI and the CBI has been 
indirectly involved in the case of invest-
igation  like     the  Intelligence, RAW, 
R  and D,  all these    organisations.  I would 
like to know why the case has not been 
directly referred to        the 
CBI. What is the reason for it? 

SHRI S. B. CHAVAN: In fact, I had a 
discussion with the Chief Minister of 
Maharashtra. He said, "Now 
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1 feel quite confident that our police forces and 
the investigating agencies will be able to do 
the job. If I feel that any assistance is required 
and this case needs to be handed over to CBI, 
certainly I will write to you." "But at this 
stage" he said  "I don't believe in that." 

SHRI V. NAKAYANASAMY: Ma-dam/ 
because of the reference to international help 
from U.S.A. I am referring to CBI. 

S

HRI JAGESH DESAI: is it true, Sir, that ten 
persons from U.S.A. are coming for helping 
him? That kind of news is  there. 

SHRI S. B. CHAVAN: If it is re 
quired, they will come, but I don't 
think that it is called for  

THE DEPUTY CHAIRMAN; Mr. Gurudas 
Das Gupta,    do you    still, 
have something to say 

SHRI GURUDAS DAS GUPTA: Madam, 
I will only say that we appreciate the stand 
taken by the Prime Minister that on the 
question of investigation we shall have to 
depend on the decision and the suggestions o| 
the Government of Maharashtra and the CBI 
cannot be considered to be the panacea in all 
the cases. It is for them to coordinate but I 
would like to make one point. In the case of 
handling these terrorist attacks it is not the 
U.S.A-alone but there are other countries in 
the world—the hon. Minister knows htem—
from whom we should take help in all 
possible ways to locate the whereabouts. That 
is number one. Number two is this. A large 
number of people have died. In all cages it 
has not been possible to trace out the dead 
because some bodies have just disappeared. It 
is for the Government to come to their help 
and relief. But I am not talking about them. 
What    about    the       rehabilitation? 
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There  are  people  who  are  wounded very 
seriously and    a  large  number of  them   may  be     
rendered     totally incapacitated.     Therefore     it      
will be necessary to     give a     rehabilitation  
package   to   them,   I   know   that the Government 
of Maharashtra  has enough financial resources.        
Whatever may be    the resources    of  the 
Government        of     Maharashtra     it should  fee   
the   nations   cocern,   it should be    a sig of 
solidarity of the country. I would like the hon. 
Minister to react   whether they    are considering 
floating any fund and calling upon  the  people, 
State Governments and all    that to   give   funds.   
Funds should be very large.    There should be a 
sense of solidarity.   The Bombay people must feel 
the sense of solidarity.    Th country must also feel 
that what had happend in Bombay would have 
happened  in Calcutta also. The people in Calcutta 
are giving    blood today.    In Calcutta today 56    
people have given blood to be    sent    there, hon. 
Minister should make    arrangements so    that 
blood    can be    flown from Calcutta to Bombay. 
Therefore. I am suggesting that some sort of   a 
programme    should be     taken up to orgnize 
solidarity and   build a   rehabilitation   fund    to   
give  aid  to    the people who have    been injured in 
a cologsal way. 

SHRI JOHN F. FERN ANDES: Madam, the 
Government of India is going to take the help of 
USA, UK and FBI and they have mentioned softie 
West Asian countries also. May I know from the 
hon. Minister whether he will take the help of 
Mossad of Israel? I am told that they are expedits 
in such activities ... (Interruptions) ... In detecting 
such terrorist activities. 

 

 

SHRI   GURUDAS   DAS      GUPTA: I 
oppose  this question. The  Minister should 
not respond to this   question. (Interruptions) 
... 

SHRI PRAMOD MAHAJAN; Then, why    
are      you    putting   questions? 
(Interruptions) .., 

SHRI GURUDAS DAS GUPTA: That is 
for the Government to decide Without    
finding    out   which is    the 
country . .. (Interruptions) ... You are   
indirectly      indicating    that.... 
(Interruptions) ... 

 

THE DEPUTY CHAIRMAN; Mr. Home 
Minister will decide what he wants to answer 
and what he doesn'i want to answer. I think 
he is capably enough to do that.  ... 
(Interruptions 

SHRI S. B. CHAVAN:    There    are two    
or    three      points      raised 
(Interruptions)... 



465     Calling Attention TO [15 MAR.  1993] Bomb. Expiosio  in   466 
Bombay on 12th March, 1993 

SHRI PRAMOD MAHAJAN: Sometimes 
he wants to answer something; sometimes he 
doesn't want to answer something. 

THE DEPUTY CHAIRMAN: 
I know the Home Minister is competent 
enough to decide what he wants to answer 
and what he doesn't want to answer. I leave it 
to his judgement. 

SHRI S. B. CHAVAN: Some hon. Members 
have raised the issue about some of the people 
who died but whose identity could not be 
established. In fact, I had requested the Chief 
Minister of Maharashtra to publigh a list of all 
those who had died and also those who had, in 
fact, been injured. If their family members are 
able to come they will be able to trace them; 
otherwise, as the hon. Member was 
suggesting, we will try to And out as to how 
best we should be able to help them. As regard 
some people who seemed to have committed 
suicide over there, it will have to be gone into 
by the investigating agency. It is not that 
Maharashtra has got unlimited resources. The 
resources of every State Government are 
known to me. I know what the West Bengal 
Governments resources are. what the 
Maharashtra Government's resources are. On 
this occasion I fully agree with what the hon. 
Member has said—it is a question of helping 
the victims as a nation. As a nation we will 
give I hem whatever is required, specially to 
those who were, in fact, iving in jhuggis. They 
also require some kind of assistance. I will 
definitely lake up this issue with the Prime 
Minister and try to see that some kind of help 
is given to them. As regardg those who have 
been permanently incapacitated they are going 
to be given Rs 25,000. Those    who    have    
suffered      minor 
injuries are going to foe given Rs. 10,000 and 
for those who are in hospital for more than 
one day Rs 5.000 has been promised by the 
Government, of Mahrashtra. If Gove-rnment 
of Maharashtra    wants    any 

assistance  even in  this  certainly     I will    
request    the     Prime    Minister to send 
some relief from   the Prime Ministers   
Relief   Fund. .. (nterruptions) . . . 

THE DEPUTY CHAIRMAN'. 
Just a minute... (Interruptions)... Please ... 
(Interruptions) ... A suggestion came from a 
Member of Parliament that We should come 
forward as a nation. It is my suggestion that 
why not as Members of this House we send 
one day's salary to them as a gesture of 
goodwill. We represent the  States...    
(Interruptions).. 

SHRI GURUDAS DAS GUPTA: We   
agree  to  it...   (Interruptions) .. 

THE DEPUTY CHAIRMAN: So we all 
agree that we should send a   day's  salary...    
(Interruptions)... 

SHRI GURUDAS DAS GUPTA: Let it be 
put on record that Rajya Sabha Members 
have decided to give one day's salary to the 
Prime Minis-ler's Relief Fund ...(Interrup-
tion*) ... 

 
SHRI MURUDHAR CHANDRA-KANT BH 
AND ARE: Madam, this arises out of the last 
answer. The Home Minister must have been 
informed that I had raised a question, regardng 
compensation to the people who lost their 
lives and those who got injured in the bomb 
blast- Several properties have also been affect-
ed, particularly the Malkani Mansion at Worli. 
Several "Jhuggis" have been affected. I would 
like to know what steps are being taken, what 
assistance is beng given to provide alternate 
shelter and also for compen-;ating loss of 
property... (Interruptions) . .. 
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SHRI S. B. CHAVAN: About the point which 
the hon. Member Shir Bandare has raised, it is a 
quesiton of Malkani mansion, certainly we can 
not come to their rescue. Ultimately, relief can 
be given to those who have become totally 
helpless in the matter   ... (Interruptions)... 

SHR MURLIDHAR CHANDRA-KANT 
BHANDARE: It is a middle-class family ... 
(Interruptions) ... and they have adopted the 
name 'Mansion'   ... (.Interruptions)... 

SHRI S. B. CHAVAN; If it is a middle-class 
family and -they have adopted the name 
'Mansion', I have no objection. But we cannot 
compensate! everybody Certainly it becomes 
our responsibility to see that proper relief is 
given to those people who have become 
victimes of this kind of incident  • • • 
(Interruption*)... 

Home Minister, please convey the 
matter to the State Government ... 
(Interruptions)  

SHRI S. B. CHAVAN; I will do that   ... 
(Interruptions)... 
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THE DEPUTY CHAIRMAN: Please, I will 

ask the Members to be very serious in this 
matter. Please don't make allegations against 
any Member Please. .. (Interruptions) ... 

Please sit own. Don't ignite the whole thing . 
.. (Interruptions) .. . Please   ...   Mr.   Pradhan,   
take       your 
seat...    (Interruptions) ... 

 

THE DEPUTY CHAIRMAN: The House 

is adojourned till 11 o' clock tomorrow. 

 
The House then adjourned at thirty-six 

minutes past seven of the clock till eleven of 

the clock on Tuesday, the 16th March   1993. 

 


